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Fhursday, this the 6tl  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, JUdicial Member 
Hon'ble Mr.K.Gcorge Joseph, Administrative Member 

0A2912013 

1 . 	C.H. IViohammed Yasin 
S/o Kidavu Koya, 	, 
Charnayath I louse, Kiltanjsland, 
Union Territory of Lakffatveep-682 558 

'l'.P.Latheef 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshdweep-6'82 558 	 Applicants 

('By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 'l'erritory of 1.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. ' The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
.Kiltan lsland, Union Territory of Lakshadweep-682 558 



4. 	The Executive Officer 
Village (Dweep) Panchayath 
I(iltari Island, Union Territory of I akshadweep-682 558 

5 	The Principal 
Government Senioi Secondary School 
Kiltan Island 
Union Feiritory of Laks.hadweep-682 558 	 Respondents 

* . 
(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 

(Mr.R.Ramdas (R3) 

0A67/2013 

• Seedikoya.M.• 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union 'l erritory olLakshadweep-682 558 

2 	Maisha T 
S/ Kidavu Kornalarn 
Theriakkal HOuse, Kiltan Island 
Union I en itory of Lakshadweep-682 558 

AbdullaA.P. 
.S/o Khalid 
Alirnapura, Kiltan Island 
Union 'ITerritory  of Lakshadweep-682 558. 

 
Sb yth Kpy.a 

111am, Kiltan Island 
Uñjii Tdibry of Lakshadweep-682 558. 

SavedMuhammed Koya C.H. 
S/oMuthukØya 
Chthayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

1145feek Khàii H.M. 
Sb /\bdul Rhman 
Aliyar F-louse, Kiltan Island 
Unidrj Territory of Lakshadweep-682 558. 	 Applicants 

(By Advocate Mi Shabu Sieedhaian) 

Versus 
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1 	1nion Territory of Lakshadweep represented by 
th Adrniiistrator, Kavarathi Island-682 555 

The.ictoi of Panchayath 
Unibi Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chaiiperson 
Village (Dweep) Panchayath 
Kiltan Island,, Union Terrtory of Lakshadweep-682 558 

The Executive. Officer 
Vi11ge (Dweep) Panchayath 
Kjltan. Island. 
Union Jerritory of Lakshadweep-682 5.58 ' 	 Respondents 

(By Advo&3te: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	0A87/2013 

1. 	Abdul Salam PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
La 1K shadwee p. 

2. 
SioSajduhrnmed 
Käticheat-Iouse, Kiltan Island 

Applicants 

(By Adoié: Mr.Patap Abraham Varghese) 

Versus 

The Administrator 
Lion Territory of Lakshadweep 
1avarathi -682 555' 

T Director, Department of Science & Technology 
LaIhd\ep Administration, 

at.1slaid-682 555 

Officer 
O'ffi'&ofthnvironrnent Warden 	 . 
Drti-nerito Environment and Forest, 
Ki1tñ Islnd Jakshadweep-682 558 

The Chaiperson, Village (Dweep) Panchayath 
K.i Itan Island, Lakshadweep-682 558 	 Respondents 



(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mi R Rarndas - R4) 

4. 	OA1i3/2Oi3 

1. 	Muthukoya T P 
S/a Kidave Haji 
Thu uvathapui a, Kiltan, Lakshadweep 

2 	Sa!h Pi.  
S/a Ibiahirn Haji 
Pardara, Kiltan, Lakshadweep 

Yaob P.K. 
S/oSubair.A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMohamnied 
$10 Attaka, Aliyar, Ki itan, Lakshadweep. 

Kunhikoya AP. 
S/dSayed Muhammed P.K. 
Auakkalapura, Kiltan, Lakshadweep 

6 	bdu1aA 
S 	

IKidKiltaft"':

e  T P.  
AlicorL 	 Lakshadweep 

7 	fylunavvar 
S/a Shaik 1K K , Palliyachetta, Kiltan, Lakshadweep 

8 	Sathai CII 
S/a Mohamiied P.  
Chadiputa, KiItan,  Lakshadweep 

9 	1aheemP 
S/ Mohrnrned V, 

ak1o'd KtIiEan, Lakshadweep. 

10 	1heedPT 
S?O kEhi Haji, Pallithithiyoda, 
Kil tan,  Lakshadweep. 	 Applicants 

(By Advote: Ms.Daisy I Daniel) 

Versus 

' 	 .. 
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1. The Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kllta-682 558 

 The Employment Officer 
L Kavarathi 	akshadweep-682 555 

 Director of Panchayath 
Department of Panchayath 
Kavarathi —682 555 

 The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558. 

(By Advocate: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. OA 126/2013 

 AsadullaK.C, 
Sb 	Yousuff 
I<annichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

 Kunhi.M. 
So Arnbukoya 
Mandumni&, Kiltan Island 

J FIofLakstddweep-682 558 

 Nasar.K. 
P . 

S/6 Mohammed 
Eøma1arn, Kilfan Island 
liT of Lakshçladweep-682 558 

 Saleern P.P. 
S./o 1-lamsa 
Puthenpura, Kiltan Island 
UT of I akshdadweep-682 55.8 

 Ra('eekP.P. 
S/o çhandaii 
PurathiiJra Kiltan Island 
UT of Lakshdadweep-682 558 

H 

Respondents 



k. 

:6 

KunhiK.P. 
''S/o Pukoa 
Kattân4alIy Kitan Island 
liT oLaha1weep-682 558 

Abdii1 Kasirn P.V. 
S/6 I4uneer 
P.ritàrnveli, Kiltan Island 
UT of Lakshdadweep-682 558. 

6. 

7 

Applicants 

(By Advocate: Mr.Shabu Sreedharañ) 

Versus 

1. 	Union Territory of Lakshadweep represented by 
the Adrninistratoi, Kavai athi lsland-682 555 

2 	1 he Dir&ctor of Panchayath 
Union Feiritory of Lakshadweep 
Kavaiathi Jsland-682 555 

The Chairperson 
\7illae (Dweeji) Panchayath 
Kiltan Island, Union Territory ofLakshadwcep-682 558 

l'he Executive Officer 
Village (Dweep) Panchayath 
Kilta island, Union Territory of Lakshadweep-682 558 

The Evironiieit Warden 
partiiienoflnvironrnent and Forest 

ZdnlOffice, Kiltan Island 
Uiiion Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

1. 	Jalaludheen K.K. 
'S/o Shaik Poovalap 
Pop'alap ,Houe, Ki Itan Island, 
UT f Lkhadeep-682 558. 

2 	Nil Isln C 1-i 

Khi'oda, Kin Island, 
Ui' 0 1 Lkhád4eep-682 558. 



7. 

I134athul1aT.K. 
S/ 

41  R:Hbus;J(i1tan island, 
UT oLak.saçlveep-682 558 

Amra!i A.P. 
Sb S'ed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

1snail T 
S/o Yusui 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sed.Mohrnmed Koya K.P. 
Sib Moharn.med 
1Khjipura HOuse, Kiltan Island, 
L)T. of Lak.shadweep-682 558. 

Kasinikoya C.H. 
S/p Muthu.koya 
Añirnipura I-louse, Kiltan Island, 
Ul'. QfLakshdweep-682 558. 

(By Adyocaje: JVI .Shabu Sreedharan) 

• 	 Versus 
• 	 • 

I. 	tn.idni'efttçry of Laksha.dweep represented by 
the Afrnihisti'ator, Kavarathi Island-682 555 

The 1 rector 1ofPanchayath 
Union Territory of Lakshadweep 
Kavaiathi Island-682 555 

The qhaipr.on 
Village wp) Panchayath 
lçilti JsInd,Union Territory of Lakshadweep-682 558 

Applicants 

 
Panchayath 

Kilt I.sland;LJnion Territory ofLakshadweep-682 558 

h Assistant Engineer 
Electrical Sub Division 
Kiltan island 
Union Territory oILakshadwee.p-682 558. 	 Respondents 
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(By Advocate: MSadhakrishnah (R1,2,4 & 5) 

OA 181/2013 

I. 	Sadakathulla.A, age 38 
S/oIKunhi, Ahammed 
Ajnad 1-16u8e, Kiltan Island 
La k shad wee p. 

2. 	Nararulla P.T., age 26 
Sb Kunhi 
Pall ithithiyoda House, Kiltan Island 
Lakshad weep. 

(By Advocate: Ms.Disy I. Daniel) 

Versus 

The Administrator 
Ln ion Territory of Lakshadweep 
Kavaathi-682 555. 

2. 	T'he.C.hairperson 
VlIag (Dweep) Panchayath 
Ki1ta-82 558 

3 	DireèoI or Panchayat 
Departinnt of Panchayath 
Ka')rathi-I682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

O.A.No. 212/2013 

P.P. I-Iavvabi, Wbo. Abdul Salam 
Labourer, Agricultural Department, 
At'i Island, Rsiding at Pallipurarn House, 
Urthj TeiitEr)) of Lakshadweep, 
AgaiIs1aid 

(B Ad ce:'Mr'IJaju Babu) 

Versus  

The Director of Agriculture 
Union Territory of Lakshadweep 
Ka'iaratti ls1aid - 682 555. 

S 

App! Ic ants 

Res p0 n dents 

App1 ican t 
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S2 	J he Administrator 
Union TerritOrS' of Lakshadweep 
Kavaratti Island - 682 555 	 Respondents 

(By Advocate Mr S Radhakrishnan) 

	

9 	0 A 266/2013 

Sabir Alt K 
Kuriyathiyocia House, 
Kiltn Island, 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

 
Pakkipura House 
Kalpeni Islnd. 

Habsa. A 
Alikorrie House 
Kiltan Island. 

A.I. Nasema 
Aynapura House, 
(avratFi' Ilarid. 	 Applicants 

(By Advocate MrJK  B Gangesh) 

versus 

fheAdminisu:ator, 
\dininistraticx of the Union Territory 

b.fLakshádwèp, Kav.arathi - 682 555. 
The birector (Services) 
Adi1inisti'ation of the Union Territory 
of Lakshadwep (Secretariat), 
Ka v a rattiL 682 555. 

)eartmiitEnvironment of.Forests 
Uibèr ;iQ??yof Lakshadweep, 

555. 	 Respondents 

V .' 

V..' 
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(By Advate:.: Mr. S. Radhakrishnan) 

10 OANo 268/2013 

I 	M Noorul Arneen 
Sb K CSayed Mohammed 

ayam Mul 	House, Agatti Island 
Union Teriitory, Lakshadweep 

2. 	B.M. MansOor. 
Sb. Late A.C: Mohammed Jalaluddin 
Bharkath Marzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Advocate: Mr. GrashiousKuriakose) 

Versus  

The Aminisfrator, 
n ion Territor f Lakshadweep, 

Kavarathi - 682 555. 

The Director of Panchayath, 
i)epartmcnt of Panchayath 
Kavaratti —6.82 555. 

Director of Sience and Technology 
nd Enirrent,, 

Uioi TéiYtbr of Lakshäd weep 
Kavarathi - 682 555 

4 	Diretor (Lbour& Employment) 
Kavarathi - 68 555. 

5. 	Specia1 Offi': 
Village (Dweèp Panchayat, Agatti) - 682 558 

(By Advocate: Mr.$. Iadhakrishnan) 

11. 	OA 269/2013 

Ahamied BasheerAC., age 32 
S/oT.ounis 

Island, 
Laksh8dveë3; 

(By KuriaRse) 

Applicants 

Respondents 

Applicant 



S 

The Employment Officer 
Kavärathi, I.akshadweep-682 555. 

Directo, rof ,Pnchayath 
Department of Panchayath 
Kavarathi -682.555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

I1ortic•ltura1 Assistant 
Vi.11age(Dweep) Panchayat, 
Kiltan-682 55. 

(By Ath'ocate 	(Mr S Radhakiishnan (R1,3 & 6) 

12 OA27D2OJ3 
II 	I 

Hameáádà&2 
D/o SthdMuharnrn 
Nambi.bdi House, i1tan Island 
lakshad'p : 

(By Adocate: Mr.Grshious Kuriakose, Sr.). 

Versus 

The Adininisiatoi 
Jff Lalksh'eep, Kavarathi-682 555. 

2 	bictiofpaiOhayath 
DepaU6ntdf1anchayath 
Kav4rathi-682 555 

3. 	tivOifier 
Vilul age  (Dweep) Panchayath, Kiltan-682. 558 

Respondents 

Applicant 



 Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas 1-louse 
Chetlat. 	

.. ... 	
. 	Applicants 

(By Adya.te: Mr(rashious  Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus  
] he Administratot 
U'F of Lakshadweep, Kavarathi-682 555 

2 Dii ectol 
Sçi.nce &Technology 
c!t,lat -68256  

 •Dicto.r of 1anchayath 
Rut al Development Department of Panchayath 
Chetlat-682 	56 

4 Chatipeison 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 Addl Sub Divisional Officer 
Che.lat-,682 55 6. 

6 Junior Scientific Officet 
hetlat-682556. 

7 Accounts Officet 
Secretariat, Kavarathi-682 555. 	 . Respondents 

(By 	 1-3 & 5-7) 

14. 	04d.1,99/2013 



A.K.Sajeed , 
Akkara1-ouse 
Kal pFsIancl: 

P.' ierá'. 
Poodyern Ho'ue 
Kalpeni Island. 

AT. Ahadabi 
Athanarn Thoitam House 
Kalpenilsiand. 

P.P. Sulaikha 
Puthiyä Pandararn I-louse 
Kalpeni Island. 

C.P. Nooiehan 
Chemmanam P1li House 
KalehiIland. 

6 	A,K. Beebi 
Arakkalar HOuse 
taleni Islod. 

7. 	M.P. Mohaiirned 
MulLipura House 
1alpeni 1s1nd. 	 ' 	 Applicants 

(By Advoct VIi 1< B Gangesh) 
................" 
	Versus 

TheAdrnihistator, 
Adiiinistrthiotiof the Union Territory 

• 	of Lakshadwep, Kavarathi —682 555. 

The Directon (Services) 
• 	\driinistratiqp of the Union Territory 

of Lakshadwp, (Secretariat), 
Ka'aratti 68:2555. 

A. 

i;tndAgriculture 
Unin Teiriiy of Lakshadweep, 
KarathHL 6 2  555. 
R5ntd by its Director. 	 Respondents 

(By Advdçae: Mr. S. Radhakrishnan) 
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15. OA 300/2013 

 B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andron Island. 

 B.Aharnrned, age 43 
S/o Mohammed, Bakakadd House 
Androti Island. 

 K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andron Island; 

 P.P.Hasan, age 41, 
S/c) Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

 M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

 M.Bampathi, age 50, 
S/o Asainar, Kakkett I-louse, 
Androti. Island. 

 C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

 K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Androti. Island. 

 T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

 B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

Ii. P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Androti Island. 

LKhadeejomahi, age 47, 
Dbo B uhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island, 

A.KunhiSeethi,age5l, 
S/o Ukkas, Aliyathara, 
Andrott Island, 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N,l-Iakeem, age 48, 
•S/o Siddique, Pudiya Nalarn, 
Andron Island. 

K.K.Kunhibi, age 52, 
S/u Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Andrott Island, 

K.ç.Mohanied 1-lussain, age 39, 
S/oP $ayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
•KOyakidave M.P., Pandathpura 
Andrott Island. 



t1'1 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.1-Iassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/O Majeed, Puthiya Manzi 1, 
Andron Island. 

28, 	L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Andrott Island. 

l-l.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Androit island. 

M.P.Mohamrned Rafeek, age 31, 
S/n Koyamma, Kunnarnkalam House, 
Androfl Island. 

1K,Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Ahoosala U.K. Kunthathalam House, 
Andrott Island, 

K,K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadärnali House, 
Andrott Island. 

Aithheed Khan, age 39, 
S/o ayeed Ismail, Aliyathaia I-louse, 
Anthoi,t Island 

K.A.bdul Salarn, age 33, 
S/n Muthukoya Kannathimmada House, 
Andrott Island. 

K.K.AnwarHussain,age 31 
S/o Koya V., Kerakkada House, 
Androu Island. 



Is 

37. P.Mohammed Rafee, age 25, 
S/o N4ullakoya, Pachanal House, 
Andrott Island. 

38, T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Kafakunnel House, 
Androfl Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada I-louse, 
Andrott Island. 

P.P.Moharnrned Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andron Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott island. 

M.C.1-Iammedathbi, age 37, 
Dbo Y:ousaf, Mylachetta House, 

<"Andrott Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/oMphami - ed B, Aliyathara House, 
AndrOtt Island. 

46 	K E Pookunhi Koya, age 36, 
S/b. Ycoob, Ko!ikkatt House, 
Ahdrdtt Island. 

47. K:Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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. 

The Administrator 
Union i'erritory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/0 Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
SboT3thesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Nouhakhan M.K. 
S/Oed Koya 
fvlayamkakkada I-louse, Andi oth 

9 	N'1dhmmed Kasim P p 
S/dRjdaye, Pàiathupra 1-louse, Androth 

10. 	AbddAkbar.  
Sbo 	ibair 
Paiiçlh Puthiya Pura 1-1ouse, Ahdroth 

II. 	Mujeeb ftahman 
S/o Ibrahini 
A!iyathara I-louse, Androth 

12. 	SiraK.l'. 
/o:1iasim Koya 

1Ktnjiiiath i House, Androth 



1- 0 
Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muh,ammedKassim 
Sb Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muhaiimed Khaleel 
S/o A5du11a 
A1iyahara House, Androth 

Muhanrned Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
A•ndrQth. 

(By Advoqate 	Mr. S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA:301/2013 

1. 	Attakoya TN, age 44 
S/o Içaya Than kgal..T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
S/o KyKid'e Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnmada House 
Androth Island. 

Yousai,.age6O 
S/o Ahammed, Kandalath House, 
Andi:o± Island. 

5 	Muject Rehman, age 35 
Sb Koya, Kaichetta House, 
Andioth Island 

AbduiNasar, age 38 
S/oNalla Koya, Kunnashada House, 
Androth lslaid. 

Mohaiimedtasheer, age 37 
5./o Yacooh,\.1iyathara I-louse, 
Andio{h Island 

8 	S.1 ',a' 'bdd66-6. age 35 
Sb SaXee  Koya, Pandath Puthiyaput a House 
Andoth IJan 1d' 

9 	1:1 0okoya,ag4 
Sbo:Koyamma.,:Mayampokada House,1. 
Andioth Island 

0. 	Nofal, age 43 
S/.oJKoyaiia : .Koya, Thacheri House, 
Andioth Island 

11 	Asif,age37 
SboSeethi, 1hcheii Moosathada House, 
Andioth Island 

I 



Hassan, age 30. 
Sb Jma1udbeeri, JK.adiyammada House 
Adrtl Is  nd. 

hannedRafek, age4l 
S/b Ayhornrn'abi, Bilutheth House, 
Androth Is1and. 

Jalal,age37 
Sb Kunriisecdhi, Palathupura House, 
Androth Island. 

Farook, age 49 . 
• 	Sb Koyamma, Pochalarn House, 

• 	Androth Island. 

Abdul Hassan, age 51 
S/p Abduj Khader, Karachetta House, 
Androth I1ar. 

Kya,age48 
Sb Saye.ed Mohammed, Thacheri Moosathada House, 
Androth Island. 

134shecr, age 47 
/o Iiddve, Mbpdampura House, 

And rotli, Island. 

19 	Muhamed I-Issain, age 42 
S/ô Harne d,'Azhikakem Pura House, 
Adioth IsIa'nd 

.Fabbàr,'à 	
39; 

S/oNàfla 	Kunnashada House 
Andrôth Island. 

I'4oharnmed Liaudden, age 33 
S/O Sayced Mhammed, Neelathupura House 
Androth Island. 

1 i Ia6bed.:a6é4 	 S  
/c SeMqhammed, Kunhali House, 
idih rsai 

S 	 I 

Sh1ilTarnd,age33 
S/oKidave ; Rdodarnkakkada House 
And'rdt.h Is1ard. 

Ràiad l3eebi,.  age 46 



Sb S IddequPuthiyanaJakam House, 
Andioth 1s1ani 

25 	Jndcen, age 60 
Sb Ahammed, Kandalath House, 
Andioth Islanrd 

26 Mohammed Saleem, age1 42 
Sb Sayeed Mohmrned,, Kunnashada House, 
Andi oth Island 

27 	Gafooi,age4l 
Sbb ihangu Koya, Pentamveh House, 
Andioth Island 

H 
:Siddeeque,agè43 
S/b Kidave, Mddiyothada I-lOuse, 
Andioth Island 

Shanavas, âg 33 
S./.o ..Ku.nhi:I0ya, Pochalarn House, 
Andioth Island 

30 	Pookunh, age SOn 
Sb Kidav, Aliyathara House, 
Andioh Isjand 

31 	kaieigd 3d,, 
S. /o Buhaii Aanakar House 

ndioth Is1 A 	hd 

32 	I11ys,age36' 
Sb J-Iarnza Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed sheer, age 39 
S/p Sayeed Mohammed, Aliyathara House, 
Andjoti Island' 

34 	4oi 	d'kfi, age 33 
Sbo'Saycecj 1iiiI, Aliyathara House, 

Cei iya Koy age 46 
- - 
	pura HOuse, 

35. 

. 
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36. Mohammed S1cern; age .33 
Sb Koyamma, Kannipura House, 
Andioth Island 

37 	Shamsuddeen, age 33 
S/o,Abdjl Kadei, Belichetta House, 
Andioth Island 

38 	Kunhiscethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Andrd th. Island 

Yacoob, age 4 
S/o Sainddeen Kunnashada House, 
Androth lsIaid. 

Abdul Jabbar, age 38 
Sib Sayced Mohammed, Kannichetta House, 

Androth Island. 

Jamal, age 41 
5/0. ,Saye4 Bukari, Bidumkattu Bilutheth House, 
Añdioth Fslaiid. 

 
Do Sayec Biikari, Thacheri Biyyada, 
Aniroh Island. 

SajinaBeeuiii,age29 
D/NaIlaiçoya, Lavanakkal House, 
Androth Island. 

Shahaias egum, age 28 
D/Q Kuiil ;iKo'â, Lavanakkal 1-louse, 
Andioth Island 

	

45 	Si'ad 	age 32 
S79 Po1olo.rnhi, ahmath Villa, 
Andioh Islan'd 

	

46 	ismuddech P P T, age 33 
S/o.Nasai,çhodath House, 
Aniroth Islahd. 

47. 	Iqbal,ge42'. 	. 
Sbo.ousaf Pandaram I-louse, 

AirotbIs?r, 



Hassan, age 39 
S/o Sayeed Bukari, Matharapura I-louse, 
A ndroth I slàiid 

ohammed Saleem, age 38 
S/a Yoisaf Thailath House, 
Andioth Island 

li. o h a m m dM:usth afa, age 36 
S/a I Pookoya, N.eganmada I-louse, 
Androth Island. 

Kaya, age 36 
S/a Attakoya, Mathi! I-louse, 
Androth Island. 

Kamil,age4l 
S/a MU[hI Koya, Palathupura 1-louse, 
Androh Island. 

53 	Asif,agc30 
S/o:Sccthi Kô9a, Lavanakkal 1-louse, 

il- Andrhh Island. 

Skariya, age' 32 

S/o Muthukoya, Bilutheth House, 
Androth Island, 

Salih,'ge 37 
S/a K un iko'a,.Aynamada House, 
And i'oth Is! aiid. 

56 	Rahmathulla, agc 39 
S/a iddequc, Bilutheth House, 
Andioth Island. 

N4ohaied Mflani Naser, age 40 
S/a Syeed]y1phammed, Palliyet House, 
Androth lslahd. 

Saycccl Mohammed, age 42 
S/a !Kasimi, ichadapurakattu I-louse 
Androth Island. 

AvarII.-lussai 	age 29 
S/a PQIQ.k:Q'ya,IKunnashada I-louse 
Andioth Island 

S 



I 60 Habecbu Rahman, age 28 
Sb SayeedMohammed, Kunne! House 
Andioth Island 

61 	Rasheed age 3 
/o Koy Iebakkada House 

Andioth Isind 

62 	Chei iya Koya, age 32 
S/a' A boo Saläh,' Perumpalli House 
Androth Island. 

Mujeeb Rebman, age 37 
S/c Sayeed Buhari, Karakunnel House 
Androth Island. 

N.ou•fèl K, age 33 
SJo N,atta)ia  Koy, Cheriyadam House 
Andioth Island 

65 	AdI amad, ge 45 
S/o Koyamma; Kai akkada House 
Andioth Island 

66. Shamu Shirnobs, age 34 
S/o Cheriyakoa. M., Pentamvilapura House 
Androth Js.1an.. 

67 	MohammedbAbdul Nasei, age 308 
S/a Jaleel I Kottiathattu House 
Andioth Is1.id 

68 	ohamithahu!1a, age 33 
S/o (oyan'npkoya, Nallal House 
Andioth Isld 

69 	Iiathul1ah,ge 30 
S/a Kunhisethi, Peiurnpalli 1-louse 
Andioth Island 

70 	Riyas age 29 
S/o S haiRKoya P. S , Pentarnbelipuia House 
t w 
And!Oth Island 

71 	Nisaj, ge 3jJ 
S/pKida'e P P Pandathu Lavenakkan House 
Andioth Islah 



72 

73 

74 

75 

n 

S/.o Muhammed, Pentamvelipura House 
Androth Island, 

Raulath Beegum, age 29 
S/o Thangakoya, Arathupura I-louse 

ndroth Island. 

Fathahuddeen, age 38 
S/0 Kidave U.K., Makket I-louse 
Androth Island. 

Badi) Mu,ie, age 32 
Sb, Adul lh'der, Moodampura I-louse 
Ahdr'othIslad. 

MohamthedMstafa, age 33 
S/a Ahan,adya, Jabalpura House 
Androth Island. 

Mohamndlàsim, age 47 
S/d K'ida1,eLV.K., Makket House 
Androth IslaI?d. 

81 	Mohaned t Aboosal ih, age 40 
S/o S:ed  dhanrn ied, Bilutheth House 
Aidoth sldnçl. 

Kunhiseetiu age 47 
S/a ,Y ous'af Mëtharapurak atte House 
Ahdroth Islard. 

Hamsa IKoya,age 42 
S/o AhämndMakkett House 
Androth lslaid, 

'4 
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Attakoya, age 49 
S/o Yacoob, Aliyathara House 
Andrdth Island. 

Iha1eege 49 
S/S1ayeed, C1erikka1 Pi.ithiyapura House 

ndroth Is1nd. 

FathaH1l, age 34 
Sb Sayeed Mohammed, PaI!iyett House 
Androth Island. 

Basheer, age 55 
i,'hächeri Mooathara 
Androth Island. 

Mohanmed Farook, age 33 
SbQ. Nallakoya .L., Tharampalli Makket 1-louse 
Androth Island, 

Aboo1iha3 1 
SI9 .SlaikKo.à, Moosakada I-louse 
Aidih: I1ai. 

Sa1bm,ae31 
S/oSeethi,Karakunnel House 
Andrhth island. 

Mohammed Kasim, age 33 
S/o.Sayee.d Mohammed P.C., Pathada House 
Ahdroih Isli 

•0 

çhiiyakp L;., age 44 
Sb Kidayc J YLavanakkal House 
Ancftoth Is1a,rd. 

pi. 	age 41 
8/0 Sayced Imai1, Kandalath House 
Androth Island. 

Sair Khan, age 33 
Sb 	Qyantrakoya, "Thattampokkada House" 
Andrtfh Is1atd.. 

 
S/o Syeéd Bukan, Podamkakkada House 
Andrdt 1 1s1aid 
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Akb.ar:(, age;. 
S4o Attakoyd 'K Edayakkal House 

idot1 Tsat1d' 

ah ab, age 

	

AbdulV 	33 
/o Thangakoya P , Kunchali House 

Andioth Island 

Mohammed Musthafa, age 42 
Fdayakkal House 
Androtli Islahd. 

Navas, age 25..: 
S/0 Hussafti,.Th.ahira Manzil 
Aidbth Jslaiiçi... 

hanavas, age 33 
Sb Shaiafudeen, Mathil House 
Andioth Island 

Hassan, ago 33 
Sb Secthi M. Lavanakal House 
Androth .1 1and.;. 

M.ohamded.Basheer, age 42 
Sb Yousaç, Nellal House 
Indioth Island 

S1rnued,'age 36 
S/dNaI1a Koya Kunnashada House 
i4ndi&h Island 

104. Z ainul A6d, age 26 
Sb Kidave K , Palliat House 
Aidoth 1ahd. 

I 05 Muthu Koy.a. ae  39 
S/o JKiinhi.ethi, Makkette 
Andioth Island 

06 Mohamiicd Mukhbeel, age 30 
S/p Koyanimaoya, Kerakkada House 
AnIth islapi 

	

J 	I 
107 	hamuudeeniyage 27 

Sb6 ,1 ya Kidave M P , Pandathupura House 
Andi oth 1slard 

wo 

97. 

I, 

102 

103 

S 



108. 	•bpg 27 
Slo Muthu KoS'a,  Pandathupuia House 
Jbdioth Islard 

109 Ubaidulla, age 29 
Sb Sathai, Kannipuia House 
Andioth Island 

110 Jalal, age 49 
S/. o Yousafft, Mobdrnpüra House 

• 	Androth1sland. 	1. 

111 Kidavu, age 55 
S/o Indeen M , Bii iyammada House 
Andioth Island 

112 Kidavu,age59 
• Stolijab, Mèkkàt I-louse 

Andioth Island 

113. Mohammed SJahudheen, age 26 
S/o Koya I P , Kandeth House 
And1 oth Island 

114 Mohamed Shakeei, age 22 
Sb Kurihiseethi, Makket House 
And) oth I,1and 

115 Moamrned Aithaf, age 24 
Sb Jainal Mayornpokkada House 
Andioth Island 

Abdul Gáfoor, age 28 
S/a Nallakoyä T., Bappathiyoda House 
Andrqth Island.: 

N4oharnrned Yathiya Khan, age 23 
S/o Basiiei K, Mathil House 
Andioth Island 

118 N11Kbya, age 39 
S/oKhdcii,1PC, 
An1ioth kiand 

119 Kunnikoya, age 35 
S/a Ahmed, Ionnikam House 
Andioth Island 
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120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

lVlohammed,age50 
S/O,Abdul Khader, Kaval Chetta I-louse, 
Androtii Island. 

AbuNasir, a36 
Sb Siddiuc,Kunhahada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sto Musthafa,. Arnmelam House, 
AlIdroth 1s1and 

Koya,agé 37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth I s l an  I .  

Mohammed Rafe&< C.P., age 38 
t.p :Sayed, Cherikkal Puthiyapuram 

Andi oth kiand 

126 MoIrnmed Rafek, age 40 
Sb Ukkas, J3i1utheth House, 
Andioth Islanà 

Mukbdlage28 
Sb Majeed L, Pci umpalli House, 
Andioth Island 

Rahe.edJKhi,age 33 

S/o Kiclave A , Biyyadachetta House, 
Andoth Island 

129 Mohaniied Fi, age 31 
Sb Pookutty Kunnel House, 
Andioth Island 

130 Rihmathullah, age 31 
S/o Koyamnia K P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasim, age 30 
Sb Nal lakoya, Kennashada 1-louse, 
Andi oth I s1ai 



. 	 132. Mohammed Fazal, age 38 
S/o,  Kidave M P, Kandalath House, 
Androth Island 

133 MohammLd Abdi1  Gfopr TM ,age 38 
S/o Nallakoya, Thai arnpi1y Mak.ket House, 

• Androth Island. 

134.1 Jama1 5 age57 
S/O Kidave, Poovadakkattu House, 
Ancjroth 1s1an.d 

• 135. Mohammed Saleëm, age 31 
S!o 1-lassan Kunni, Keyiyoda House, 
Añdroth Island. 

136. Koyamma,ae47 
• S/oAboo Saleh,, Kavaichetta House, 

Andoth Is1aid 

137 I-lidayathulla, age 38 
S/oKoyarnrna, Karachetta House, 
ARdroth Isl and 

138. AbdulAzeèzKhan, age 41 

S/o.Mohamnied, Birayammada House, 
Androth Is!aiid. 

139 Sharnsuddeen, age 32 
S/o Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

140 Rs1*e 	age 33 
So 	6ya nkoya, Ammelam House, 
Andoth Island 

141 N1Iakoya,ae50 
S/ø.AhflieiIP.P., Mathárapura House, 
Ad.othInd.. 

142 1 Iamia Koya a g e 43 
S/o Kidave B,AIiyathara House, 
Androth Island 

143 M 	neç1 1Iissin, age 28 
Sb 	P , Ahirnelam House, 
Ancioth sanq 

I i 
- 	

: 



144 Sayeed Jsmaiage 58 	 S 
Sb A4dulla IP, Pbdarnkakkada House, 

idiot1iLsIard 
< 

145 AmathKhan,  age 28 
Sb Buniyarnin, Amnielam House, 
Andioth Island 

Mbharnhd•1q1, ag8 
S/o Na1lakoya,:Ierumpa11y House, 
Andioth Island. 

P00kunni,.ge56 
S/O YdusafI-Iaji .Bappathiyoda House, 
Andioth1slard 

148 Mohamnd Iasheer, age 38 
/o Kidave A , Mayarnpokkada House, 

Andioth Island 

149 Chciiyakoya, age 36 
S/o Kunhikoya P., Thacheri House, 
Aidroth. kland.: 

150 Nasecrnudheei 	S P , age 28 
S/p.: A 	1 Khdr t, Karachetta Sarommapura House, 
Andioth Island 

151 	 a.y 	age 41 
Si Syed Buhui M , Kunchali House, 
Andioh Island 

I 	T 

152 Liyabui ahman, age 31 
S/a Kunnikoya M P , Chekummada House, 
Andioth Icland 

153 Kunhibi, age 46 
Sbo Kad:e,*  PeiUmpal1i House, 
Andioth Island 

154 Páthumiiäbi, ge 52 
P/p Kc'drniiakoya, Kol ikkattu Naduvilkam House, 

155 
115/0 Hama Koya, Aliyathara F-louse, 
Andioth Island 
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156 Scethi,ae60 
Sb 	Assainai, Pachanal House, 
Andioth Island 

157 Sadakkathulla, age 3 
Sb 	Buhai i \J  K , Chettapokade House, 
Andioth Island 

I 

158 Bshcei,age40 
Sb 	Sayecd K , 1<unrnashada House, 

ndqh Isand. 

159 Mohammed Küiaishi, age 25 
S/o Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160 Siiaj,age47 
Sb 	Kidth'e K., Kunnumpura House, 
h 	Island.. 

161.. Mollanmed .Raage 31 
.SiciJ-'IamzaKo.ya K., Pathummapura House, 
Andioth Island 

162 A inu1 Abd, age 26 
Sb 	Nâllakoya k C ,Palliyat House, 
Anddi Island 

163 Abdl Jabbai, age 35 
S/d Kunni Seethi, Makkett I-louse, 
Andioth Island 

164 Sajced Mohaimed, age 54 
S. /o, Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age 	7 
D/1Oue fK P , Thachen House, 
Andiôth iiand 

3JI 	3 

166 
, 	 IL I3alkees, age3/ 

I)/o Koyan nh1akoya  P , Thachei i House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K., Ammelam House, 
Andioth Island 



34. 

Mohammeçl Rafee, age 42 	 S 
Sb lKoyanimakpya; Mayampokkada House, 
Androth island, 

Mullakoya, age 47 
Sb Majeed K., Lavaiakka1 House, 
Androth Island. 

Pool 	hi,ä 	46 
Sb01Kidave P., A111n1aiji House, 
Andioth Island. 

Mohammed Kasim, age 46. 
Sb Yousaf, Bppathiyoda House, 
Androth Island. 

lKadeeja,age5.1 
1)bo Kidavc K., Thacheri I-louse, 
Androth lslabd. 

Mu11aLage 4  
D/o.1dave 	Palathupura House, 
Andi1oth Ildid. 

Man7Ob1A1i 	yeed PP., age 25 
SboM.l.Ftbu 1 lah, Purathikkatt Puthiyapurarn, 
Androt 1s1aà. 

AliAlbarK.ae25 
Sb :c?hcriylbya, Kannathirnada, 
Androth lslard. 

Mohamnedalcem, age 33 
bo Shaikpy Kunhal I 1-louse, 

Andioth 11aid 	0 	
Applicants 

(By AdvoGat 	BGangesh) 

S 	

0 	
Versus 

I. 	The Admibirtor 
A dmims4ra.06n of the UJ of Lakshadweep 
IKavarathi 6g2 

IDe jaimert bygriculture 
UT.oiLakshadWep, Kavarathi 682 555 
ipicsctd biDitcctoi 
k . 

DiicptortPanhayats 



3. 

Depaitinent of'lanchayats 
tustrati on ' pf the UT of Lakshadweep 

I1Favdra82 55 

4 	il1e (bWeep Paiichayat 
nd oth'I1nd i epi esented by its 

Execuuve Officet 

(By Ad\'ocate M'Il.S. Radhakrishnan) 

17. :oA3o2/2o13. 

1. 	Jafter, age 35 
S/o Babuj.an, p:aiinethechetta House 
Amini island. 

2 	Faiooque,age33 
Sb Khacei Kulandam House 
Amini Island 

3 	Abdulla Koya, age 50 
Sb Aflakoya, Mahka House 
Am i i i 1 l ai d. 

4. 	Nailkà4Q 
Sb Abdul1.aKoya, Puthoya Kanniyam House 
Amini Island 

5 	A1i'Mohrnned, age 47 
Sb fohaiiid, Kombarn House 
Aiii:ni::fsIand 

f 	. 

6 	SaiaFudei, age 36 
4

. 
/o Kidave, Kotechetta House 

Amini Island 

7. 	iabbâr P.0 age 36 
S/pS  Cheriy:a Ko'ya, Purakkachetta House 
Amini Island 

8 	Yousa! ae 36 
Sb laçlc, l3eliyachadachatta House 
Piiip1 ls1and 
A i  

I 	i 

9 	Muthiyag 33 
S/ Sayeed Shekoya, Mampui am House 
Ammi Island 

(By Advoae Mi T B Gangesh) 

Respondents 

Applicants 



4. 	Village (Dwep) Panchayat 
Amini Island represented by its 
Executive Officer. 	 Respondents 

1. 

(By Mvocatc:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. OA 3Q3120i3 

Aboobaker P., age 41 
Sb, Kuiihikunhi, Pal lam House 
Kavarathi Island. 

i\4usthala13.K., gi 45 
/o Sayccd,.Bàkakada House 

lavarathi lslan. 

3 	Mohared Shafi M , age 34 
S/o.Jtizt!vt,Mal ika House 

• 	 . 
	 • kavarathi islanØ. 

AbdulNazeiA.P., age 43 
S/. Cheriy'akoy .a K.., Aynipura House 
Kavarathi Islarid 

Yacoob K.P., ge 41 
8/d iKidave U.P Kuttipapepura House 
K'avarathi Island. 

oyd. 
Sb 13 •hP fliyam House 
1a\'aI athiIs1a 
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7 	Mujecb Rehm K J.P., age 34 
Sb A1iko'a C K , Uthampokakada House 
Kavaratbj Island 

8 	T ha12kdva \ P n Se 43 
.S/6:1d.Vdak1d1p6PaH ouse  
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
Sb Fhangako'a, Bii eka! House 
Kavarathi Island.. 

10. 	Sajitha P., age 32 
.1)/o i\li Araciam, Poovihoda House 
Kavarathi Island. 

11 	I3asheci P 1 , age 44 
S/0 Mohammed Pallipura, Puthiya 111am House 
Kavaiithi Island 

12 	Abdul Raleek K, age 44 
Sb Ahnied Kauirnmada, Kadapuiathaba House 
1avaiathi 1s1aid 

13 	Salccm A. P , a 	34 
Sb Mohammed C P , Athampapepura House 
Kavai athi Island 

1 4. Mohammed jjdssaih P A , age 29 
Sb K.halid Haji K P , Puthiya Alikom 1-louse 
Kavaiathi Island 

I 	
1 

15 	ShajhanF I, 4g 35 
Sb IIamz, hi inikad House 
Kavaiathi Isl4nd 

Arwai A.P.,, 	39 
S/.o. Muthu, Apufa 
1<avai athi Island 

• 	1. 

T3asheer::.age5 
S/01 1amzth A f., Safiyabiyoda 
Kavaiatht Island 

18 
Sb Abdobaker, Melillarn 
Kavat athi11s1and 
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19 	Harnzaih, age 27 
/o 	man 	i, Aynepuia 

1Kavaiat 1land 

20 Mujceb Rehrnan agd 38 
Sb 1-Iamzath A I , Safiyabiyoda 
Ka'varathi Island 

Manikfah K.P.;:age 30. 
S/a Abdulla A,Kuttitapepura 
Agafli 11and. 	....... 

Hidayathula S.W., age36 
S/o.J1:amzat1. .B.K., Spbaida Manzil 
Ka\'alathl Island 

23, 	nsa:r PP,age3l 
Sb Cheiiya Koya K P , Pakichipuia 
1ävarathi. rslaiid. 

24. 	Su1imriK..P.,age 38 
S/a Kidavé .U.P.., Kuttipappepura 
Kavai athi Island 

25 	Yacoob C P , age 40 
S/a YOUSUf P , Puleenakeel House 
Kavajathi IsVand 

26 	NiiklnI'P , age 34 
/oZa k i lhh)5 Kochipura House 

Kavaiathi Island 

27.Salcem  
S/ a 1 amzthVë1oda House 
Kaviathi Island 

28 	Attakoya B , age 41 
S/c AbobIackM.I, Birekal 1-louse 
Kavar4ihi Island 

29 	Nausha 	ge 30 
S/a KahiiMC, Palliveedu House .. 	1 

Kavaiathi Js1anl1 

30 Mohmrnd iuba1 K K, age 31 
5/a Kasmi P V , 'Kunnarnkalam House 
Kavaiathi Island 

S 



i\4o11ammcd Rafi B.  
Sb AttakidaveLP. 

age 33 
Beeranthoda House 

 

Im 
House 

LF 

WN 

• 31 	AshikA1iCP,1ge3O 
Sb Au K , Gheidipapada House 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
Sb Chci iya Koya 41jc1iam, Pulipinnakad 

avaiathi Islan K 	 d 

33 	Pookoya P p , age 48 
S16 Babujan M , Puthiyapuia House 
Kiltan Island 

34. 	Hussairiali.KP.,•agè 33. 
S/pMuhammd C,, Kuttithayapura House 
K.avarathi Island, 

35 	Slaimàh M.,àge 37 
/() Hamzath 4., Maidanoda House 

Kavarathi Island. 

36 	Kaja I lussain C , age 37 
Sb. A•hamrred Khâ T.P., Chungam House 
Kavai.thi Is1anI 

Ti l  

37 	jçb)iiman T K , age 38 
S/6 Thu ilikad House 
rt 

Kavatathi Island 

4ohañiñed ShâfiK.P., age 32 
S/p$.Iaye.d:PcoA;. Kakachiyapura House 
Kavarathi Island 

House. 



I 

'ohanimed [,Jage 31 
S/o lKidiveK I , Baiakaroda I-louse 
K 1\'alath! Isl4nd 

Jalc..I P, age 43 
Sb Attai Veida, Popva1nmada House 
Kavaiathi sland 

Deihath, age 33 
Sb Mohammed '1 , Arnanathakepura House 
Kavarathi Js1ard, 

. 

46. 	Sarâftidheei, age 24 
S/bAl i A., Poovinoda I-louse 
Kavarathi kland 

(By Ad\o'cate: Mr.K13.Gangesh) 

Versus 

1 	ftc Admnistitoi 
Ofthe UT of Lakshadweep 

KdV1d1dthH62 555 

2 	T)epitmeit fgiicultuie 
U F pf L akshdweep 
Kavaiathi-68 	55 iepiesented by 
its Diiectoi 

3 	Dii cctoi ojPachayats 
Dcpcutment dfJanchayats 
Adrbinisti atidn of the UT of Lakshadweep, 
Ka\'diathi-S2 555 

4 	Distiict Pahayat 
1( 	thia\1ia 	icicsnted by its 
Eccuti'e Olficci 

5 	Village (Dwdcp) Panchayat 
Kd\'al athi Island iepiesented by its 
lxccutive O1fiei 

(By Acl\ocai.c Mi S Ridhakiishnan) 

19 	OA319'/2O3 

1C 	hei ae4 
ttta 1-louse 

iii 11id 

. 	 : 	 :,•. 

.. 	 .. 

Applicants 

Respondents 



. 

5. 	K.K.Razak, age 27 
S/o. KhaderkOy; Kunniyatarnkakkada House 
Amim Island 

6 	PAshiaf,age3' 
Sb Ahamed, Pallam House 
Amini Island 

7 	K C Moosa, age 44 
S/otkc:y.Kee1achery House 
Amini Island 

B.Kasniikbya, age 42 
Sbo.Chenyakoya, Balapp House 

JA  

Aminjisland. 	
0 

BtJóa, age 41 
Sb i-Jarpsakoya, Ghnmthabelli House 
AthiI is1aid. 

10.aheemM, age 33 
8/0 Abdu 11akoya, Madam House 
Amiiii Island: 

11. 	Pookunhi 	
0 

S/() T.C.Yousaf, Noormahal House 
AHni 1land: 

(By AcOcte: r..K.B.Gangesh) 

0 	 Versus 

1. 
A:1rsu?ation bthe UT of Lakshadweep 
Kavarathi-682 55. 

A ppl i can ts 



2 	Duccoi of Panchayats 
f)epai tmeit 9f Panchayats 
Administi ation of the UT of Lakshad\veep, 
Kavaiaihi-682 555 

3 	Dii ectoi of Education 
Diicctoi ate of

, 
 Educatior 

Administiation' of the UT of Lakshadweep 
Kavaiathi-682 555 

4. 	\liilagë .(Dwe p) Paichaat 
A m ini 1 1nd represented by its 
ExecutiveOfficer. Re s p0 n dnts 

S 

(By Advocate Mi S Radhakiishnan) 

20. 	O.A NO. 32512013 

Mo anmed Abdul Razak 
516. U.K. Nàll,a;Koya 
Analada 1 -louse 
An rOtt :ls!an:., 

K:. Moosa. 
K a.i.di1 in 11ou Se 

Kadainath Isand 

3 	IlamzaKoya 13 
S/O Abdut K1ade.i 
l3ii iyamrnada I-louse 
Andiott Island 

(By Ad.\octe M. K.f.aigesh) 

1 	1 hç Adminisuatoi, 
Adminisu ation ol the Union Teti itoly 
of L cilthadweep, Kavaiathi —682 555 

2 	1 he dnectoi '(e'vices) 
Adiinitiatin of the Union Ten itory 
ç) [ Lkshadvecj (Seci etai iat), 
Kavaiafti - 682 555 

Applicants 

3. 	t)Qpartmet :Q;f:Enviornrnent of Forests 
Ufnibn Tciit.ry1of Lakshadweep, 
111a\AarathiH;682:555. 	 Respondents 



I. 	Savad T.K., ac 40 
Sb Mohimmed A.P.,Thi'rinikkadu 
Kavarathi lapd. 

43 
Sb l-1àinzath K.P., Pallipiira 
Kavarathi island. 

Aboobackei' P,K.., age 34 
S/o J'athahilla, Pulcenakeel 
IKavarathi Island. 

iehàngeér A;1age 32 
Sb.o..Hameed,:Al.iapura 
Ka \".arath I. ls!hnd. 

5 	Shajahan B , age 35 
Sio Kidaye, 1adayi 
KavaiahJ sland 	 Applicants 

(By Advocate M K B Gangesh) 

Vei sus 

1. 	[he Administiatoi 
Admin isti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dii cctoi Of Pcinhayats 
Dcpai i.ment of Panchayats 
\diniiistiation of the UT of Lakshadweep, 
<LlMah1682 555 

III 	
I 

3 	f Dc1tmeit ol Science & Technology 
Union I en itoly of Lakshadweep 
Kavaiathi-682 555 
rdpresiite;d byits Director 

4 	\/illage ([)wecp) Panchayat 
Kdvai ath i Island i epi esented by its 
I\ccutivc Of f I CC r. 	 Respondents 

(By Ad\'ocatc Mi S Iadhaknshnan) 



22. 0A327/2013 	 S 

larook, gc 4.Q 
Sb K i.,inhiko5a, Pulipinakkad, 
Kavaratbi I sid.. 

Ummer Frok age 8 
Sb \/ P. Kasmi, Karthola'puia, 
Kavarathi 1siaid. 	 . 	Applicants 

(B),  Advocate: Mr.K.B.Gangesh) 

Versus 

H] c /•\ ci ml n is Ira  to r 
Admi n stiil on of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Ducctoi of Panchayats 
Dcpai Iment of Panchayats 
Adminiti ation of the UT of Lakshadwecp, 
Kc1\'dIdthj-32 555 

De.parUent of Environment & Forests 
Union iCiTitol ;)' of Lakhadweep 
K.avarathi-682 555 

Vii lage (Dvcp) Pmnchayat 
Ka\'arathi I siaid represented by its 
I xecuti ye Officer. 	 Respondents 

(By Advocaç: MLS.adhakrishnan) 

23 	)A3bI2tU3 

Si1;1 c,i 	age 34 S  
/0 Mohpooçi aji, Chenchpura, 

iavaralhi. 	S 	 S .  

Sainul i-Iamedd PP., age 39 
S/o Atai K.P., Pokara Chepura i-louse, 
Ka\'aralhi. 

K4ohammei K.P., age 35 
5/0 Hallath3,P., Karuthoiapua House, 
Kavarathi: 

Abd,lKa' TOC-01 P., 'age 41 
Sb Mphaiied, Pai1arj 1-louse, 



. 

V 

5. i\k 	PP, agi34 
.( 	 bod 11?.  ? 	appadam House, 

kiarahi' 	 Applicants 

(By Advocte Mi IB Gangesh) 

. 	
Versus 

I. 	The Administrator 
Adftiinistration bf the UT of Lakshadweep 
Kaviiathi-682 555. 

2. 	D.irecor of l?anchayats 
:[)epatmeht:pf Panchayats 
Adniinisti ation of the Ul of Lakshadweep, 
KaVdIctthJ682 555 

3 	Dii ctoi of Lducauon 
Diré:tdate of Ed ucatiQn, 
Administrtion of the Uhion Territory 
of !.a.kshawep, Kavarathi-682 555 

4. 	Yil!.ag (D.ep") Panchayat 
Kavarathi 11ard represented by its 

	

xecuti' OffTicer. 	 Respondents 

(By Avocate M S Radhaki ishnan) 

24 	&32IO13 

1 hihua Beum M M , age 38, 
Vo Rauni Razeed, Madeena Manzil, Kiltan 

upcivisoi, áou fwisting Centie Kiltan 
Dsti ict Panchayat, Kiltan 

2. 	Shahu,l1Ham:dPK.,  age 50, 
/o Saycd KOya P S , 1 hottithakkaia 

Stoic Kccpei Corn Cleik 
(. on I wisting Ceime Kiltcin 
Diti ici. Pancbayat, Kiltan 

	

......, 	........, .... 
3 	F K aeemudecn age 33, 

Ab1dulla Koya 
Kundarrikularn, Kiltan 
1 eIpci, 	oit[v'isting Cenu e Kiltan 
Dish ict Panchayat, Kiltan 	 Applicants 



-t -,- 	 - 

(By Ad\/ocatc f\4i 1).V Mohanan) 

Veisus 

I lie. AdministiaLol 
i\dm inisti ation of the U1 of Lakshadweep 
Kavaiathi-682 555 

2 	Dii ectoi of Pnchayats 
Dpciitment olPanch lyats 
Adn3intvati6H of th.e UT of Lakshadweep, 
Kavarath-6$2 355. 

The Chief Executive Officer 
District Panha'at Unit 
Kiltan, Union Territory 
ol' 1-akshadweep-682 557 	 Respondents 

(By Advocate: Mi'S.I.adhakrishnan) 

25. GA 331/2013 

I lussain K C , age 34 
Sb Sayeed Mohammad A M 
Kati iyamchatta (F-louse), Agatti Island 

UTdf:Lals)weè. 
Workig a-caai labourer in the Department of 
Science & 1 echnology, Agatti, Lakshadwccp 

2 	1 ldei P 
S/a Syeed : I3uhàri l-laj i U. 
Pokkaihappada (House), Agatti Island 
U I ol I akshadweep 
Voiking ascasual labouiei in the Depaitment of 

Sc icic- & Thchnology, Agatti, Lakshadweep 

3 	Ali Akbai K 	age 39 
S/ I-Iama H 
Kunnabiyod IThuse, Cheilat Island 
IJ] of 1 akshadweep 
\Voi king as cual tabo .lirer in the Depaitment of 
ci'hce &-iTécholdgy,Agatti, Lakshadweep. 

4 	Nazmal BaikaTh K , age 27 
5/a Secdikoya 
km iyathiyocla (I louse), Chetlat Island 
(ii I I ikshdveep 
W911Iug as casua laboui ci in the Depaitment of 
Scicnce & I echnology, 

,- 

0 



W 	Chctlat, Lakshadweep 	 Applicants 

(By AdVoctte J4' pshio Iuiakose, Sr & Ms Daisy I Daniel) 
I 	

11 
I 	 I 	J 

	

I 	
Versus 

The Admmistator 
UT of Lakshdweep, Kavarathi-682 555 

2. 	haperson 
Villagc (Dvcp) Pa•nchayat, Agatti7682 557. 

Chairperson 
il1age (Dj) Panchayath, Chetlat Island-682 554. 

The iunioiSçiçtic Officer 
Deaitmeflt di Science & Technology 
Chetlat-682 554 

	

5 	The Junioi Scientific Officei 
I3epaitrnent of5cience & Technology 
Aatti-682. 557,. 

	

6. 	I)irêctor of.ajhayath 
Department d f1anchayath 
Kavarathi82 555. 

(By Advocate Mr.S Radhakrishnan foi RI ,4,5 & 6) 

26. 0A33?3/2OJ3 

S P Haiiis 
Sb Iyakunhi 
Sailanivapuia, Kiltan 

	

2 	K 1 Azhai 
V. Sayed Buhaii 

Km iyathivodu, 'Kiftan 

	

3 	A Ahamd 
Sb Kunhikoya 
A11 11.1 auia, 1i1 ltan 

'I 	t 

(By Adv9c.ate Mr M R I-Iai iiaj) 

I 	 Veisus 

Respondents 

Applicants 



Administiati 
UnionI 4 itr' of Lakshadweep 
Kaviiitti 

2 	Diicctoi ofPanchayats 
Union I eiiitoiy of Lakshadweep 
Kavai afli 

3 	Sub-Divisional Officet 
K iltan Island, Union Ten itbry of Lakshadweep 
Kilt au.. 	,. 

4. 	'1) i rector, 
Ser,yics,, , ,H: 
U I of Lakhadwecp, Kavai atti 	 Respondents 

(By Advobte Mi.S'Radhakrishnan) 

27. 	OA 344/2013.' 

I. 	Kassi.m A 
S/o.A'ttakoya I'.P 
A'liyathara l'-lou's,e Andrott 

2. 	J.lalLud.d'in N' 	.. 
/o Atthkoya N P 

Nengummada House, Andiott 

3 	Mohammed I lassan C E 
S/oKuihikoya'SVP 
'[day kkal; F-Iouse, Andrott 

MOhammed :feel( C.K 
S/oKoya .K.0 
Cheri.ya 'KaRkanal I-louse, Andrott 

M'o'haimiiecl'.Kànaluddin M.K 
S/oSl1,ftiabLuddin Po'okoya Thangal . 
Mayan\ak1ada I louse, Andi Ott 

6 	Mohimmd Basheet C 
S/b Pookoya1 
I dkkal I louse, Andi Ott 

7 	Nooi ul 1-1 ass0n A 
S/qa..l !' :aJóyi U.K 
Analada Ii louse, Andion 



I 

413 

8 	MuIsh1daBegumCN 
D/o Late S h 4t!nsudd in Thangal 
ChemayatN 11akath, Andiott 

(By Advocate Mi 	Gangesh) 

Veisus 

I he Administiatoi 
Administi ation of the Union Ten itoty 0

1Lakshadwep, Kavaiatti - 682 555 

Director ofParciayats 
Peiai:trncnt )f1anchayats 
Administi at ion of the Union Ten itoi y 
of Lakshadvëi; Kavaiatti —.682 555 

Department of EIectriciy. 
Union Tcititpr/ of Lakshadweep 
Kavarathi 682555 

V.i1agç (Deep)Panchayat 
AndiO Islar)d iep1eented by its 
I xccutive Offcoi - 682 552 

(By Advocate Mi S Radhakiishnan ) 

28 	OA 345/2013 

1. 	Ayhomma 1 C 
D/o 1-lamsà, EI1âchetta House, Agathi 

2 	I3ccfathummaI? V 
Din Kasmi Koyi, Puihanveed I-louse, Agathi 

3 	KadecjaP K 
I')/o KQya J 1san, Punakad 1-louse, Agathi 

1 	 S 

4 	Abçlu1 MuthalftM K 
Sb Aflakoya 'Mayamkai<ada 1-louse, Agathi 

5 	Abdul Shuk)oi 
SIo.I.aie Iis.f 
Melaillarn I-louse, Agathi 

6. 	1:1idayathu!la M:K 
SJ() Aboobackei Koya V K 
1\4akkahi1a!acla HOUSe, Agathi 

7 	Y1anoo I 

App! i can ts 

Res poii dents 



10. 	NazerK 
S/o.Kidavc 
K unnikathyàpada 1-louse, Agathi 

11 	Showkathali M. 
S/o.Ummer B 

1akayachcdaT1puse, Agathi 

Sa)ë Mdhamiicd 1< 
S/o.Pokoya B 

cepalt 1-louse, Agathi 

aseerP 
S/o.Muthalif K 
Pathada I louse, Agathi 

AboobackerN.M 
S/o.\bdu1Rahman F 
Naesa )1anLiI. Agathi 

AbdulSa1?m.T.P 

S/bChnya Koya C P 
'1 hp.p9thIya 111am, Agathi 

A1â KJ< 
S/1ph amm d Koya 
Kakkacla I louse, Agathi 

AzharC 
Sb. Moham ned Koya T.P

1.

Challakkad I-Iç,use, Agathi 

18, 	Abooackër K. I 
S/'O.Sàyed T.P 
Karithakapadi I louse, Agathi 

19. 	 H 
S/b.1Lae IhndI-Iàji K 



H 
Kulalinoda 1'Ioiise, Agathii.  

20 Sy 	14H,
n e 

Sb 	Ablu11a P 
Mai iythoda1ouse, Agathi 

21. Muhammed Koya B 
Sfo.Koya 
BiyaihabiyodaHOUSC, Agathi 

22, NaFeesa M.K 
D/o.AbduilaKoya K 
Moothamkak1<.cla l-!ousc, Agathi 

23 Koya P 
Sb 	Kunhikoya 
Pondtnoda I louse, Agathi 

24 K as m koya K. I 
Sb 

	
Abbob.ackeriKoya 

KamaImaImi'oda Puthiya 111am, Agathi 

25. Abo6backer 	.P 
Sbo.....i \ loh aiyiiyied 
Uppathoda House, Agathi 

26 ladaiudhecn V 
Sb 	Koyassn 

hda I\4anzil, Agathi 

27 KamçwnaI P 
D/ MohamnmedS 
Bapathioda house, Agathi 

28. 1 11 	161N4 	I 
Maii iyam SLviyoda I-louse, Agathi 

29 Ia!fei A P 
Sb 	Sayed Bi.ffiai i I' P 
Aliyapappada I-louse, Agathi 

30 
k 	(I  

M P 

t-wa,d' Holise, Agathi 

31 
bo Muhukoya K 
hei iyapapda 1 louse, Agathi p 

- H 



Nascer 
S/oJv1uhaiii 
ihek.k u Püth ilya ii lam, Agathi 

Ubaid U 
SIo.l-!amza U 
Ummmcrodachetta l-louse, Agath i 

Sy e d Mo h ammcd K. 
S/o.Aboo SaiaF 

lanthithiyoda I-louse, Agathi 

H. 	1110 	P.P 
S/oS cd Mohammed 
1?uhiindaram House, Agathi 

Abdullai3 
S .i. Fa th ah Liii a 
Biyashahiyoda I-louse, Agathi 

iiajaromniaT.P 
i)/oAtdui iqdcrkoya P.0 
Thk.ku Puthiyai I lam, Agathi 

)s1eèi:I( 
I)/b,lhalid 3 

hi iiii<ka 	Ipuse Agathi 

As1aiB 
S/p..SydAii K 
13 iyas1iahiS'oda House, Agathi 

1\4riyambi l 

IR/o.,UITimer ç 
Iahthôdi House, Agathi 



Showkathali 
S/oLate AttakOya 
Sailahiyod I-iouse,Agathi 

Nisamudhó \.K; 
Sb, I1amza C,K (Late) 
\/adak Kcela 111am, Agathi 

Cheriyà Kbya AK 
Sbo.lpyi-
A1iaKuñninmada House 
Agi  

Mhaiimed Afl C.P 
S/o.Kasiii'Koya A.  

h6a1aka5da I-louse, Agathi 

SayedMohanrped K 
S/b.YoüsaiA 
Kunnupiii 	1-louse, Agathi. 

(By Advocat N'ii 1< 13 Gangesh) 

Versus 

1. dmistratOr 
Adrpinistuätiqn of the Union Territory 
oI.Lakshadwcep, Kavaratti - 682 555 

I)epart.merit OF Agriculture 
Jnon Territ6ry of Lakshadweep, Kavarathi 
Rcprèscntcd by ts Director - 682 555  

Diic':6iblF c? 1 P;nc 1 ayats 
l)paTtrncrt 1f Paichayats 
A thiiiTht.tin of the Union Territory 
oi'LkSJach'eepKavaratti - 682 555 

Applicants 



0 

P.A Sayedair 
Sb. Flamzakôya 
Piya Asharoda House, Amini 

RahThah 13aii 
[)Io Ahamèd, 	Malikakal House, Amini 

Ahamedkoya' 
S(o. Koyalddavu, Surambi House, Amini 

V1iyahi P.0 
1)bo.Ant1uk6ya, Palliyachetta House, Arnini 

Bebi M. 
)bolilams, J1a11ipura 1-louse, Kavaratti 

 
/a1KVadakki lapura, 

!KaVaraUi 	 Applicants 

(By Advocate M K B (iIangesh) 

Versus 

Ihe Administrator 
/\dmintration oF the Union Territory 

Kävaratti —682 555 

i S  

2.I)irctoi of Panchayats 
3cpi tinn I 	t of'Panchayats 
diitiion of the Union Territory 

a:ftkhacvcep, Kavaratti —682 555 



!ii!p. 	 : •' 	 - 	 -------.-.--- - 

!•• 	
;.i;; 	!: 	. 

.;i': : 1 
1i1 	? I 1r  I 1 	

tB& 3ati 
tfie 	Lalhadweep 

Director of Education - 682 555 
It 	I 

4 	Yillage (Dwe) Panchayat 
Arnini 1slnd répresent?d by its 
Excutive Officer — 682 553 

5 	Village (Dweep) Panchayat 
Kayaratti island represented by its 
Excutiye 01'flcer —682 555 	 Respondents 

(By Advoct MrS 1adhakrishnan) 

30 	OA347/201' 1  I  

$uJaiabi  P. 
D/o JKunhikunhi 
Pall ic.ha.m Hse, Kava.ratti Island 

MaharnoorNi.i 
I)i J-lamzath 
Molakepura }ToIuse, Kavaratti Island 
I 	I,tIt 

3 
ohi&l. 

UlikahaçhIu Kavaratti, Island 
I 

4 	Jkrruna P \ 
D/Q.Mana.'. 
Pu±hiyaveedti, Kavaiatti Island 

5 	,aiornmaKP 
[)o I brahmkuty 
Feela1ochictiiyapurarn 

Kiavaratti Jsladd 
II 

6 

hratti 
)1 	ii 

'iiLa) Island 

Qi 
7 	Bbi1A 

t)Id çhei iyakoya 
(\vappada House, Kavaratti Island 

8.  
Beebi Aynepuia 
po Abdurahiman 
Aynepura I louse, Kavaratti Island 

Vq i  

l 

Ilk 



r 

Dl 

tS  J-I 	

56 
 

$1 	 I 
I 	

e 
F t 

RaImath 	gLirn B 
II 	I 

T$liyali 	 u1  s; 	vara lIa1 Island Ho  

Sadihath V M 
1)10 Va! iya Abdirahirnan 
VadakkurnelacHadalTl, Kavaratti Island 

Rhiyarnbee F P 
DYo Ahammed K P 
Flottathapuia, Kavaiatti Island 

BeéfathiimrnaB 
D/01.Aboobacker 
Beeramthoda, kavai atti Island 

S 

App! icants 

13 

(By 

2 

3. 

(By 

RththBegum P.P 
D/o,Attal KP. 
Pdeh.aiachepua, Kavaratti Island 

aijanath 
D(o Muthu Ayriapuia 
Kuthipappepuia Kavaiatti Island 

I 1 	Ih 	
I 

Advoic14rK B Gangesh) 

v eISUS 
II 

'1 he Administratot 
Adrninistiati1dn of the Union Territory 
oLakshadwep, Kavaratti —682 555 

DiILcloI (Seivices) 
Adrninistiati.on of the Union Territory 
of' I akshadwdep (Secretariat) 
Kai:t 682555 

I 	I 

Dieti of fdstiis 
o 	cii itorI of Lakshadweep 

Kavaiathi represented by the 
Duectoi of lndustiies 

Advocate Mi S Radhakrishnan) 

Respondents 



3, 	Anwar Hussain 
[)/o.Essa 
Kottapura 1-louse, Amini, 

4 	Sajitha Beegi4rn 
/o Sayeed Abdulla Koya 

I3eIi 1-louse, Arnini 

anieëdathb : 

iDIo.$hikoya 
Monakkallachetta House, Amini 

H'assaihai 
S/o.Mohamined 
AIirnmechett1-louse, Arnini 

7 	KCNsat 
Sb F1Jarn 
Kuh4vadachetta House, Arnini 	 Applicants 

to 

(ByAdvocatc 4r<'B Gangesh) 

Veisus 

1. 	The Admi•ñi$:trtbr 
Adrninistrtioft of the Union Territory 
of 1,a1<hadweep, Kavaratti —682 555 

2 	Directoi of Panchayats 
I)partrneiit of Panchayats 
A4minitiaitbii of the Union Territory 

1}aib-'- 	2 555 

3. 	[3eth1TierôTEdubatiOn 
Uniôñ Tethtory of Lak$hadweep 
Kavarathi represented by 
Director of Education 682 555 



111 	 .1• 	 . 	• . 

p...  
' 

sl An1 by its 
lie 

EecUI O-82 5 4 	 Respondents 
iL 

(By AdVoèate Mr SJ!adhakrhnan) 

32 0A350120U 

Mohammed Hasan 
Sb Abdul Kadr 
Mohapurakkad House, Andrott 

2 	Abdul Hassan 	J 

S/9.Attakoya' 
Kathatt I1ous, Andrott 

S. 	.Mohaii.iiied• 
bo.Aboosa19. 	: 

:ar.Chetta HoUe., Androt.t 

Moharnrnd 1-{ussaiñ 
Sb Mohammed 
lappathiyoda House, Andrott 

5 	ijuddeen 
S/ooyamrha lçoya 

riekci9' t4oue, And1ott 	 Applicants 

(By Ayoct Mr K B Gangesh) 

I 	I 

Versus 

1 	1 he Aminitçator 
Administration iof the Union Territory 
olLakshaclweep, Kavaratti —682 555 

2 	Director of P'anchayats 
Dpartneiiit OT Panchayats 

ltiiti atii of the Union Terntory 
Lhavee 

J. 
5 55 	I  

3 	District Panclyat 
Kavaratti repened by its Chief Executive Officer-682 555 

4 	yiIage (Dwéep) Pnchayat 
Andrott Island epresented by its 
Executive Qlflc1er - 68 2  554 	 Respondents 

(By Advocat Mr S fadhakrtshnan) 

. 



• 	
J.:' 	. 

S 	
\ 	 • 	 4 

• 	 Si. 	 .5 	 . 	 i 

33. OA35i/2Oi' 	
S 

Mohammed Hussain 
S/QlndheenKC 
Biluth eth House, Androt 

 
'/ 	••• S . . 	 S •  

SaIahudheen.,1; S... 

Sb 	Muthikoy 
1uiiththalam1-Iouse, Aidrott 

 Flassan 	. 	 . 

Sbo.Attakoy 
Kunjanauich.etta, Andrott 

 Yousaf 
S/o.Pookoya 
Puthiya Eddi;y.kkal House, Amini. 

(By AthiOcatë Mi:.k.B Gangeh) 

I 	1 	 Versus 
.5. 	 .5 	 . 

I 	reAiiinitiator 	I 

Adimnistiatton of the Union Terntory 
6Lakshadweep, Kavaiatti - 682 555 

2. 	birèctoi' of Pàrichayats 
artgieni of Panchayats 

Administi ation of the Union Terntory 
f; Lak§hadvieep 

'iràtti— 682 555 

3 	Dartment of Women & Child Development 
Unpn evi dory of Lakshadweep 
Kavarathi 	I 

Iepiesent9d ly its Director 682 555 

4 	ViIge (Dwee) Panchayat 
Añarcbtt Island represented by its 
ExecOtive Officer - 682 554 

5. 	YilIagé (J)wçei) Pancljiayat 
Amini 11sland iepiesented by its 
ExCutive Officer - 682 553 

(By Aci'OcateM'Radhakrishnan) 

34. 	&2.2t-3 	: 
ii 	II IV 

Applicants 

Respondents 



r 

1 rnm4 
I, l 	j 
	

n 

2 	Moharniçd Jhroot 
a 

3 	Mansoor Au 
S/o.Muthukoya: 
Pentamvelipura House, Andrott 

4. 	MOhammed iáisa1 
S/q.Sjde. .cqué :  
Makkct I-lousc, Andrott 

(By Advocate MrK Gangeh) 

Versus 

17VIle Administiator 
Adrn i rustral ion of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	P,epartrneni tdf Animal Husbandry 
Union 1 ei i itoly of Lakshadweep, Kavarathi 
Rcpresepted by its irector - 682 555 

3 	re&anchayats 
Vaiiflt t Ianc!iayats 

dh ini$ttohqithe  Jnion Territory 
oLakshad 
Kavarthhi - 682 i555 

4. 	/i'1lag (bvèp) Panchayat 
ndrott 1s1ndprbsented by its 

Executive Officer -682 554 

(By Ad\ocae: Mr.Sãdhkrihnan) 

35 OA353124 

I 
v1 Kkh 	

1 

U 

Mika1ka-Ious, Agatti 

Applicants 

Respondents 



2.  
S/ dMbhanire.d 

I i 

3 	PAhmad 
Sb M Yousuf 
Thekkputhiya VeédU, Agatti 

K.P.Homzakoya 
S/o.Aboobacker 	I 

Karnalmalmiyoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o.Sydubukhari 
KondinodaHouse, Agatti 

B. 8 harafudbeën 1  
S/o.Umkllec Ella: 
Bce'akutiyoda House, Agatti 

V.K.Mohamined Mükthàr 
S/d,A.bdulla Koya 
Vadakk Kuntiinarne1 House, Agatti 

Abdül Rahimin 
S/o.I)iddeque 
L11 Ia l-lo\.1s9, Agatti 	 Applicants 

(By Advocatte 1 'tyli l BGangesh) 

Vet sus 

Fhè: Ad 1uiti a t.or  

Admin is(ati : of the Union Territory 
of Uakshadwep, Kavaratti - 682 555 

2. 	DeparthieritfAnimalHusbandry 
lRnioi Tetricr' of Lakshadweep, Kavarathi 
leprcscn 	yi its Dii ector — 6 8 2 555 

3 	ec1ç  of?nchayats 
Departrni1t oF Panchayats 
Adminisuatinof the Upton Territory 
of Lakshdweep 
Kaväratti 68255 

4. 	Vil1age(I)v)1  Panchyat 
Agani ls1aid Srescntd by its 
Executi •v Ot pr - 682553 	 Respondents 



eel 

App! icant 

.rh'Dit: (Services) 
Administration of the Union Territory 

Lakshadwp (Secretariat), 
Kavaratti 682 555 

[)epartmer\t of Agriculture 
Uniô 	eritot)' of Lakshadweep, 
kavatathi - 62 555. 
Represented b its DiretOr. 

(By Advoca Mr.. S.Rdhakr.sbnan) 

37. OA 35512013 

Muthkoya 
/o.Shiko'a 

Kakkana! I loüse Andrott 

A 

/oAstnai 
u?niad IIue, Andrott 

(By A 	t:NKB Gañgsh) 

•0 	

Versus 

1. 

 

The AdminiSvapr 
Adminitrtion f the Union Territory 
dfLakhadweejb; Kävaratti —682 555 

Respondents 

Applicants 



-. 	
. .,. 	 : . 

	

2. 	L)ircor o1Pançhayat 
Deprtmerit of Panqhayats 
Administration of the Union Territory 
o Lakshadweep 	I  
Kavratti - 682 555 

	

3 	Duecto of Port, Shipping & Aviation 
Union 1 erritoi y of Lakshadweep, Kavarathi-682 555 

	

4. 	Village (Dweep) Panchayat 
Andrott.Is!and represented by its 
Executive Off'icer - 682 554 Respondents 

(By Ad\'ocatç: Mr.S Radha.krishnan) 

38. OA 356/2 0.1 3 

Hajarbrnrnabi 
D/o.KoyaKid.aye.M 

Kpeni 
f - .. 

C ! 	V.  

M,I(.eriyakpya 
S/a Mohamrncd Koya Haji 
M:alrnikkakad.. Uo'se, Kalpeni 

(By Advocate: MrJK-;B Gangesh) 

Versus 

I 	I he Adniinistiatoi 
Adrninistiatidn ol the Union Terntory 
p)1 Lakshadwcep, Kvaiatti - 682 555 

or  2 
epti1ent I 1Panchayats 

Adi+irntration of the Union Territory 
oLakshaçlwep C 

Ka')aratti - 682555 

VilIae (D, veej) Pahchayat 
Kal peni lland irepresented. by its 

xecutive.Offct -682 552 

(By Acvocate Mi S 1adhki ishnan) 

39 	OA37/2013 

A K AbdJ Salabi 

Applicants 

Respondents 



 

 

 

 

 

 

 

 

 

 

 

3. 

Abkakada t16ue, Ka1pni1. 

Ma01dui, I1pi 

P Sakeer Hàsi 
S/o;Moham1Koya 
Ieechiath Hoi.e, iKalpeni 

Abdul Latheef, 
S/o.Pallath Kuri.hi Koya 
Nenernpapadá House, Kalpeni 

Attakoya 	 I  
SIo..Kasmi K3yâ 
Kuhhipiva11ouse, Kalpeni 

AbdiiiNaef  
S/o.Mutiu. o'a 
MàlrnikakàdaEkuse, Kalpeni 

M.K. Khalee 
Sto.1-Iarnza Ko.ya 
Mlipikak 	I-Louse, Kalpeni 

Mohnmd 1Js'r 
Sto1..rnLd Koya 
PeechiytI House, Kalpeni 

Io S1ji1 a1  Koya 
fniei 

eiia Koya 	'I 

Sö.A.htned 
i'edi?arn Ffouse; Kalpeni 

N4bhimed' Kya 
ojh(o. 

Chi,'ápciiakà'd 1ouse, Kalpeni 

10 

•( :; 

Iakida' 6.use Kalperi 1 

oya- 
K'uhhi': -J. dIwih Kpa 

Mathi1kadan11a1 Houser Kalpeni 



o 	 65 

i 
ya 

I 	use, Kalpeni 

AbcluI 1-lakeem 
S/o.çheriya Koa 
Melächedan'rEIoüse, Kaipeni 

11ajirommai. 
I)/o:Kasmi Koya. 
Akkara1IoLise,Ka1peni 

rat 
DIo Abbas 
Aia1a1ar HoLi, Kalpeni 

Ràshed 
S/o.Kpyathmq; 
M:àñjenam 1-Ibuse, Kalpeni 

19. Abdul Gfodr 
S/o.K asm'i oya.. 
Kadapwathaillam 1-louse, Kalpeni 

20 M:çIoa 
SIó Poolcoya 

acdaii 1-louse, Kalpeni 

21, 	I..Saiya i: 

Püthiyapura House, Kalpeni. 

(By Advocat: Mr. K.1 Gangesh) 

Versus 

I 	fh Administiator 
A1rnrnistauon of the 1,.Jnion Territory 
dfakweep, Kavarathi - 682 555 

2 	I5a1lrnent of'Agiiculture 
Udori 1 eiiitoy of Lakshadweep, Kavarathi 
Represented by its Director 

3. 	Direêtbr of Pahchayàts 
Dpartment f Pan ç,iats 
Adthiñisti'atio.n of the Union Territory 
of Lakshadwep, 1avratti 

Applicants 



• 	;:::r 

4 	Village (Dvep Pahch'at 
by its 

Exeçtwe Ofcer 
I 

(By Advocate LMr S Ridhakh$hnan) 

40 OA 358120fl 
ic  

Abdul .Lthé 
Keela Vi11ttôrn Amni Island 
Lakshadweep. 

(By Ms.Shahna Kathikeyan)f 

ersUs 

1 	Vi1ge (Dweep) Panchyath 
Arhni Island 
Represented by the Chair Person 
Pin-682 552 

Sec 	ry 
{)epatthent ofPanchayath, Kavarathi 

DirectOr 
E rn'p . I.Oypent and Training 
JhihTeritbi of Lakshadweep 
Kaaathi 

(By Advocate Mr S Radhakrishnan for R 2&3) 

41  
4.1 

Muthui(oy 
Mampuram Housd 
Arnini Is1and;.LkhadweeP 

(By Advocate Ms Shahna Karthikeyan) 

V:e.ruS 

I. 
Arnni island 
Rresented by the Char Person 
Pin -682 552 	I  

2 	cThty 
prtrent of Panchayath 

(avarthi —682 555 

. 

Respondents 

Applicant 

Respondents 

Applicant 



3 	tjçqtr' 	I 

Enç'ent 3,i Trainrg 
Urn1erritçyI of La1sAadweep 
K'arátht- 6555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

RabeehatH!1a B.P. :,agd 35 yar, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at Valiyapura House, 
Kiltan Island. 	. 	. 

(By Advocate Sii P V Moharan) 

I 	 Versus 
1 the Adrninitiator, 

Ur of Iaksliadweeo, 
Kavàratti682: 555, 
E1ecrica1.I)ivision, Kavarathy. 

2. ....rector 	PcthYat,. 
Department. ol Panchayat, 
Adriis alion jof'.UT.of Lakshadweep, 
KM'aratti - 6g2 5 5.  

3 	THiExecuti'ye Officer, 
P.11g Dweeji anchayat, Kiltan-682 557 

(By Advocate Si i S adhaishnan) 

43 QA363(2013 
77 

Yaser Arafath M Y, 	28 years, 
Sb F SeedikoyaLabou aged rer, Animal 
Husbandry Jnit,'ltan, Residing at Moulana Veed, 
Edayakl Ki I 4n17 and 

kI 	II 	 I 

(By Ad 	Sri P 	46hanan) 

Iv 	
I) 

I 	 Versus 

1 	Th Aciimnirtorc 
."i.. . 	I< 	 .. UI of'Lakshlweep, 

K,avarati-6 82  555 

2 	Director of Panchayat, 

Respondents 

App! icant 

Respondents 

App!icant 



Dertment 0 Pnchayat pa 	 , 
Administrator dfl ,  T OfiLakshadweep, 

li•-AS 	...... 

. 	 .: 	 •. 	 . 

'1 he Vetei inarAssistn Surgeon, 
Office of the Vterinay Assistant Surgeon, 

, (Animal Hus'bandry Unitj 
Kiltan Island, L4kshadwep- 682  557 

1 h Chairpero, Vil1ag Dweep Panchayat, 
Kiltan - 682 557 

Advocate Sit S Radhakrishnan (Rl-3)] 

0A364/2013 

Abdul Qibish,S/o. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan,I;:Tf. QfLalshadweep, working as 
Casual Laboutci, (L.ive Stpck Inspectors Trained Labour), 
Animal Flushandiy Department, U T of Lakshadweep, 
Kavaiatht 

. 	. 	........ 

(By Advocat Mrs aisy I Daniel) 

\fersus 

1. 	I he Administitor 
Ijpion fet iitory of Lakshadweep, 
K'arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	Dii ect9r of Animal HusIandry, 
UI of Lakshadweép, a'avarathi - 682 555 

4 

	

	Wlctor of!achaath bepartment of Panchayath, 
I(avai'athi 682 555 

By AdvoLate' Sti S adhakiishnan (RI, 3 & 4)] 

45 	OANo 366/2O13 	
I 

El 

[By 

44. 

Respondents 

Applicant 

Respondents 



Applicants 

• 	Versus 

The Aaministrator, 
.Adrninistratipn'o.f the Union Territory 
oF Laks.hadweep Kavaàthi - 682 555. 

1'he [)irector øiPanchayats 
I)epartment. of'Panchayats 
Adrnwistrat 	 rn ion of the Union Tetory 
QfI akshadweep, Kavaratti - 682 555 

3 	1 a1çha 1 weep I)eve!oprnent Corporation Ltd, 
PÔi Contrdl to*er, Andrott - 682 554 
Representec1y its Offcër in charge. 

Directorate of Art & Culture 
Adrniiiistratin of the U.hion Territory 
oFLakshadwëe, Kavaratti— 682 555. 
Represented b its Director. 

l)irecprofArièulture 	I  
I)epatjên1, ogricuure 
jdrnin 	toio1' the Union Territory 
iLRS'ee,aaVar4ttiT 682 555. 

6 	Village (D\Ne'ep  Panchayat 
by its 

1xéëutk'e dffi'cer— 682354. 

(By Advocatë Mr. . adhakrihnn) 

46. OA368/013 H 

Respondents 

rs,S10. Fookunni A., 

tbue, Andrott. 

)ars, Sb. Sheikoya Thanga!, 

1 	 ci 



10 

3 	Sa'ed N4Qlin(ed h1hbudheen Thangal, aged 28 years, 
io Ti&i4 IAndeth House, Andrott 

t 	 t 	LI 

4 	Mhn1ed1 Sthai,ged 23 years, 
Sb Sheiko "1 ara1,u1ndeth House, Andrott 

5 	Moharmed Salirn, aged 44 years, S/o. Kidave A, 

Panchanal I louse, Andrott 

Khair, aged 32 reats, S/b. Muthu, 
Puleenakeel Hbi's, Kavaratti. 

Abdulbari, aged 34,years, Sb. Harna Koy, 
Tvl!los, Arniii. 

8 	Sayed Koya, aged 44 years, Sb Pookoya, 
Meelacheii House, Arnini 	 Applicants 

(By Adocate Sri K B Gngsh) 

I 	
Versus 

1. 	[heAdm nisträtQl:, 
Administi ation of the Union Terntory of Lakshadweep, 
Kvrtti-682:55. 

2 	I) 1iiectoi QfPanchayats 
Leparncnt oflanchaats, 
A'dinrntràtion of the Union Territory of Lakshadweep, 

vKtti - 62 555 
1 	t 	 I 

3 	[)elaIt4Tlen of'Agricultre, Union Territory of Lakshadweep, 
Kavardthl, Represented by its Director - 682 555 

4. 	Vi11áge. (Iep) Panchyat, Andrott island, 
rresrted b.yitExeàutive Officer - 682 554. 

5 	Village (Dweep Panchayat, 
Kavaiatti Island, iepiesented by its 
Executive Officei - 682 555 

6 	ill. ig Dweep anchayat, 
LI.t.hI . jIL) 	 .1 

1prn1,L?ard, r .5reser1ed by its 

	

I 	 Respondents 

(By Advocate Sri 1adIakrishnan) 

47 OA 369/2013 



. 71 

1 Si1feekei, aged 42 years Sb 	Sayed Mohammed, 
)1iai3ura I-Ioi ., Aridtt 

2 Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 Mçhammed Hussain, ag&d48 years, S/o. Nalla Koya, 
Pallipputa house, Andrth 

4 Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 'ears, S/o. Na!lakoya, 
Perumpally House, Andiott 

6 Norul Ameen, aged 36 years, S/o. Shaikoya, 
PhdathPuthiy?ura House, Andrott. 

 FIáiiizakoya ãgdd 52 yèrs, Sb. Koya Kidave, 
Chekka'rak,kad House, Ahdrott. 

 Mo. harnmd -  Ka-sim, ; a&O 37 yea.rs, Sb. Ahammed, 
Aynada Chetta Hose, Andrott 

9 laimai, aed 	3 	Sb 	Nalla Koya, 
nanW1aUa Hous, Andrott 

10. 
Il 	I 	 Ill 	 I 
Mohrhnied k-Iussain, aged 30 years, S/o. Pookoya, 
P.attakal 1att House, Andrott 

11 
...................... 	., 
Mohammed Iasim A , aged 39 years, S/o. Yousuf, 
Ammelarn House, Andrott 

12 Pookoya, aged 45 years,S/o Sayed Koya, 
Kunnel I louse, Andrott 

13 eei, aged 41 years, 	/ot  Koyamma A, 
1andath Hou, A,ndoit 

Il 

14 ttaiimedShafi, aged 34 years, S/o. Thang Koya, 
Içeehery I Ifiattarn, Pokkadq.House, Andrott 

15 
l'r 

S$ied §hlhab'I.ldhln, aged 32 years, S/o. Koyamma Koya, 
Shaikkinte 	ceth1 Padipura, Andrott 

16 Mohammed R.izvan Au, aged 27 years, S/o. Kunhiseethi Koya, 
P uthammada!nTTouse , Andrott 



17 

19. 

(By 

2 

3. 

'I 

3. 

31 

7 

Pappet Fiouse, AndÔtt. '. 

Kareern, ged 28 years., S/c, Koyarnmakoya, 
Allyathara House, Aridr(jtt.' 

Advocaté:'Sri k.B. Gangeh) 

Versus 

The Adrninitrator., 
Adrninistratidn of the Ijnion Territory of Lakshadweep, 
Ka'c'aratti-682 555. 

I)irector o1P.nçhayats 
I)epartrnent 'f Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavartt— 82 555, 

,\1ag (D'eep) Paiichayat, Andrott Island, 
rintêd byits Eecutive Officer - 682 554. 

Advocate: Sri S.' Radhakrishnan) 

OA 3,70/2013 

Aboobacker aged 35 years, Sb. Ukkas 

	

Kunhi biyod. 	use, Iavaratti. 

Mustha!i, a'd1 36 tear, Sb. Hamzath, 
J1I i laiap u'ri-ouse, Kavaratti. 

rool 'g. 7 ea's Sb. Koyamma, 

	

athoa 	use, Kavaratti. 

..Shaneei, p4d0 years, D/o. Kharnar Khan, 
SaiábiyodaHquse Kavaratti. 

Ayhabi, agd 36 years, Dbo. Harnzath, 
Kee1akochar4 House, Kavaratti. 

Shah eena,d 6yrs, DIo, Ibnu Maja, 

Mnath,36 years, D/o. Harnzath, 
F3ada [lou e, JKavartti. 

(By 

Applicants 

Respondents 



13 

8. 	kamla 13egui 	g.:d  3.4years, D/o. Kasini, 
Muthihivoda House, Kavatatti 

9 	Muccb Rahman, agcd 38 years, S/o Abdul Khadei, 
' M:onaj rkcl Rous, iKavaratti. 	 Applicants 

(By Advot.atL Sn K B (angesh) 

Versus 

I . 	 'l'he Administatr, 
AdministrationôI the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Direcior ol J'athayats, 
Department ol Pa:ncha'ats, 
Administi auon of the Union I erritoly of Lakshadwcep, 
Kavaraw 682, 555 

3 	I)iicctoi ate dlMcdical and Health Services, 
Union le'iti1fy.o!Lakshadweep, Kavarathi, 
Reicsentd by its I)irèctor - 682 555. 

Village (Dwp') Patichayat, 
Kävaratti I!ñ'd iepresented by its 
Fxccutive off cr 682 555. 

VilJagç (D\sep) Panchayat, 
Andrott.l slind,epicseiited by its 
LxecutivL Olficci —682 , 554. Respondents 

(By Advocate Sn Radhakushnan) 

49 	OA'71/2O13 

i•: Naseer, aged 3 5 eas, S/o Kunhikunhi, 
laIlicham J1ouse,. Kavaratti. 

RI. Naseer,. igd 3 yars, Sb I-Iarnzath, 
I'ufhiyaI 11am, K ~ via  

3 	P lamI l3Legum, agc 34 years, [)bo Kunhi Koya, 
loovumcda I Iyuse, Kavat atti 

4 	P 	AoohackLI, aged 36 years, S/o Muthu Koya, 



. 

Applicants 

5 
	

Shabana l3ccgum, aged 24 yeais, DIo Au, 
I hekk McIa 111am, lçavaiatti 

6 
	

Sulaikabi, agcd 43 yeis, DIo Kojan, 
Puth iya II lam, Kavai atti 

7. 	Abdul Rc'k, aged 28 years, S/o Mullakoya, 
Sai ahiyoda 1 louse, Kavat atti 

(l3y Advocate: Sri K.B. Ganesh) 

Versus 

The idminisii', 
Adniinisti ation of the 
Ui ioh'lci:i.t:Oi 	1 Lakhadweep, Kavaratti. 

2 	[)cpai tmcnt ol S. Animal Husbandiy, 
lnibn '1'chit'6iiof Lakshadweep, Kavaratti 

i;cieseiil.eci. 1?Y iS Director. 

3. 	1)irector olPanchayats, 
I )epirtment of Panchayats, 
Administration ol the 
Union lei'ntory or Lakshadweep, 
K.avaraiti, 

4 	Villagc (Dwcep) Pcinchayat, 
Kavaiatti Island icpiescnted by its 
Lec.•iv Qfficér 

(By Advocate Sii S Radhakllrshnan) 

50. 0A Nb. 372120.113 

iLiinaludhccn, Sb Abdulla U C 
Vludakkiyoda I lousc, 
1\IddiTi11 

(By AdvocitL Mi K 13 (jangch) 

........... 
Vcisus 

I hc Administilatoi, 

Administi ation p1 the Uriion 1 erritoly 
- 682 555. 

2. 	'Il'I)'t 	(Sërices) 
Admin isti ation of the Union Territoi y 

Re s p0 nderits 

Applicant 



75 

of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	[)epartrnent of Weights & Measurers 
Union Territory ofLaksli•adweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. 0A373/2013 

I. 	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohamiiied Iqbal, aged 37 years, 
SI/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adn-riiiistrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

I)irector oiPanchayats, 
Departinnt of Panthayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.,68 2355 

i)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environmnt Warden, 
1)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive Officer.682 554. 	 Respondents 

(By Advocate: Sri S. Radhaiuishnan) 
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52. O.A No.3801201.3 

Nasar P. Muharnmed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

2, 	The Director (Services) 
Adininistration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Parichayats 
Union Territory of Lakshadweep 
Kavaratti Island —682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island —682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer - 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. ()A 381/2013 

B. Saidali, /o late Mohammed Koya 
Palliyachetta, Bandayam House, 	- 
Agatti Iland Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Tertitny of Lakshadweep.. 

K.G. Jamaluddiri, A.gd 40 years, 
S/o late Uminer, Myathoda Kandawargothi House, 
Agatti Island, UniOn Thrritory of Lakshadweep. 
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4. 	T.K. Satommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkumar) 

Versu;s 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment O'fflcer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat,. 
I)epartment of.  Panhayat, Kavar'tti, 
Union Territory of Lakshadweep. 

The Executive Offir/Special Officer, 
Village (I)wep) Pachayt,.Agatti Island 
Union Territory of Lakshadweep.. 

6, 	The I)eputy Colleciór/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

7. 	The Social Wel.fareinspectdr, 
Women & ChifDeveloprnent Office, 
Agatti Iland, 

Union Territm' of Ekshadwep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C.,. aged 35, Sb. Junies T., 
Bus Helper, Dit:riet.Paichayat, Kihan, 
Residing at ArAk-kal la Chetta House, 
Kiltan Island, UT of Lakshadweep. 

Abdul Rasak.K.C.,gd 37, 
Sb. Kasmikoya P.R., Bus Driver, 
I)istrict Panchayt, Kiltan,. 
Residing at Kattichetta House, 
Kiltan Island, 'UT of Lakshadweep. 
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3. 	Noorulla S.M: aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT o1Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panhayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Territory oflakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini IsIand, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 5526 

Khalid A.P., aged 35 years, Sb. Aliinohammed, Aliyachetta, 
Amini 1s1andUnion Territory of Lakshadweep, Pin - 682 55. 

Jafeerulla P.C., aged 25 years, S/o. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 
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8 	Abdul Salam A, aged 38 years, S/o. Khader Thottanada, 
Aminipura, Amini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

Noorul Hass.ñ K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kal lakakkat, Aniini Islafld, Union TerritOr' of Lakshadweep, 
Pin 682 552. 

JalalB.M., aed 31 yrs, S/a. KhaderT., I3ahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Ainini Island, Uhion Territory of 
Lakshadwee Pin - 62 552. 

Nafeesath U.1, aged 35 years, D/o. Eassa Kottappura, 
Unnam, Anlini Island, Union Territory of Lakshadweep, 
Pin-682552. 	. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Trritory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
I)epartment of Panchayaths, 
Administration of th& Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The I)istrict Panchayath, Amini, rep. by its Executive Officer, 
Amini Islandjinioh Territory of Lakshadweep, Pin —682 555. 

The Village (Dwee:p) Panchayath, Amini Island., 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Eecudve Officer. 	 Respondents 

(By Advocate: Sri S. Rahakrishnan) 

56. OA 388/201:3. 

PiP. Amanula, aged 38 years, S/c. Sayed 
Mohammed .K., Puthiya Pandaram, Kiltari. 

Mubaraka Banu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkal HOuse, Andrott. 

V 
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3. 	K. Sajeedkhn, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gatgh) 

Versus 

The Administ•tor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Terrjtory of Lakshadweep, 
Kavaratti - 682 555. 

I)èpartment of Animal Husbandry, Administration of the 
Union Tcrritoy of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Sttlement Officer, 
Amini Island - 682 554., 

Village ([)we.p) Panchayat, 
Kiltan Island,'epresnted by its Executive Officer-682 552. 

Village ([)weep) Panchayat, 
Andrott Island represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its E xecütive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A39012013 

C.N. AbdulIkm, aged 38 year, Sb. Koya, 
Cheriyantallal Hiuse, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillám I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkda House,Kalpeni. 

C.N. 1-labu bi ged sO years, DI. Attakoya, 
Cheniyann1FàI 14ôuse, iKalpeni. 

1-lameedabi,:ged 41 years, Dbo. Ramalan, 
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Pakkath 1-louse, Ka 1eni. 

A.T. Sheemabi., 42 years, D/o. Harnzakoya, 
Athanam Thttam House, Kalpeni. 

A.K. Muthub,1 aged 53 years, D/o. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-labusabi, aged 42years, DIo. Sayed Mohammed Koya, 

Kandarnkalarn House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

10, Abdul Saleem M., aged 34 years, Sb. Mohammed AK., 
Manjiyanam 11ouse,IKa 1 peni. 

Naseema M.?., aged 33 years, Dbo. Mohammed K.P., 
MayamkakkapUta 1-louse, Kalpeni. 

Humairath P., aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Ba1kee, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda 1-louse, Kalpeni. 

14, 	B. Abdurahiman, aged 49 years. Sb. Muhrned M., 
Beerandhoda HOue, Kalpeni. 

15. 	K.C. Abdul ILaffar, aged 38 years, Sb. Aboobacker, 

Kuttiyachada House, Kalpeni. 

16, 	M. Anwar,agëd 37 years, Sb. M.P. Khadet 
Maral House Kalpeni. 

M.P. 11ajira,aged 36 years, Dbo. K.P. Mohammed, 
Mayamkakkepura 1-louse, Kalpeni. 

C.G. Naseema I3eegum, a.ged 36 years, Dbo. Hamzakoya M.K., 

cherlyacham.an Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 

Kandarnkalarn House, Kalpeni. 

i'hangakoya,4ged33 years, Sb. Chari.yakoya E., 
Koliyala 1-1o8e, Kavar.tti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura Hpuse, Kavaratti. 
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Jaffer, aged 3: years, Sb. Hasan T.P., 
Kaladi Hous.Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarnel Hous, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Theklapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunniname! House, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziybi, aged 33 'ears, D/o. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegurn, aged 31 years, D/o. Kuttiyammed, 
Kunnam 1-louse, Kavaatti. 

Jameela, aged 37 years, Dbo, Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillarn, Kavaratti. 

Noorul Ameeii, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed., aged 23 years, Sb. Hasaina.r, 
Urnbiyapura Houc, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda 1-louse, Kavaratti. 

Mohammedali'T.P., aged 35 years 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

35, 	Sajid Khan, aed 39 years, Sb. Sayed Koya, 
Edanilam IiOSe, Kavaratti. 

Jassin C.,agè'd 33 years, Sb. Ali K.P., 
Chonarn I-Iose, Kavaratti. 

Mohammed Iafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikorn, Amiti. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura I-1o6se, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttitha.yapur House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Thararninakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pa11icham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, S/o. Sayed Poo, 
Ullikanapur House, Kavaratti. 

	

48, 	Abdul Hãshirzi M.l., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura I-louse, Kavaratti. 

C.P. A6dul 1azak, aged 42 years, Sb. Mohammed, 
Charnaathaira House, Kavaratti. 

K. Abdi1 Rasheedu, aged 42 years, S/o. Hamzath, 
KunhibiyodaHousC, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. 1-1abeb Rahman, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 
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Moôminath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalima, aged 35 years, DIo. Koyamma, 
Tha1eekepura : House, Kavaratti. 

Sayed Abdu1iaheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummaihanoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. 1-Iamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Abôobacker, 
Puthiya Kunnàmkalam, Kavaratti. 

Muhsin, aged 38 yea.rs, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyornitiabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipui'a I-Icuse, Kavaratti. 

Mubeeria, aged 2.3 years [)bo. Sayed Poo, 
Ne1iy'mpura House, Kavaratti. 

Salma,age'd 22 year, Dbo. Cheriyakoya, 
Vadakila pura 1-louse, Kavaratti. 

Muharñmed,aged 32 years, Sb. Attakoya, 
Vadkilapura, .Kavaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed All P.M., aged 27 years, Sb. Hamza, 
Puthiy Manzil, Amini. 

Ch eriãkoyaerd 4 1 ..eai Sb. Abdul Khader, 
Pandaram House, Amini 



Cheriyakoya ;M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki !apua. I-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadrtiath. 

Shahu! Harneed, aged 21 years, Sb. Ibtahirn, 
Melachetta 1-louse, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiythanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hodse,Androth. 

Muthubi AK., aged 42 years, D/o. MuthUkoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Andrth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathamma,da Bithathabiyyapuram House, Androth. 

Asmabi, aged 3S years, Gb. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 yeats, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House., Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada I-louse, Androth. 

83, 	Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakka! I-louse, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Kcya Kiadve; 
Pathada 1-louse, Androth. 



Naseeraan M.K., aged 40 years, D/o. Kunhi Koya, 	 f 
Moolakad Hduse,Androth. 

KadeeskiOrnmabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachery. House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumthabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery Hoi.ise, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayihammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, And.roth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makkét House, Androth. 

SaflyaM M., aged 39 years, DIo. Nallakoya M., 
Mathi:i1ousé, Androth. 

Rahil M., agd 39 years, D/o. Nallakoya, 
Mathil.House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaiii, E.K., aged 48 years, Sb. Seethikoya, 
EdayakaI House, Androth. 

Sayeeds4ohmmd Koya L., aged 54 years, Sb. KaderP., 
Lavanaial Ool use, Androth. 
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102. Hussair K., ged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada f-louse, Androth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kunñt fnang House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada House, Androth, 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelàrn House, Androth. 

M.P. Mohaiimed Hussain, aged 35 years, 
Sb. Kidave, .Jvloodampura House, Androth. 

(By Advocate: Sri K.B. Gangesh) 

Versus  

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555, 

Director oiPanchayats, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavara.tti - 682 555. 

3 	I)irector, Department of Labour and Employment, 
AdmiOratiçn of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

[)epartment OfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epariniciit of Wmen and Child Deve1Opmeflt 
Admtration of the Union Territory of Lakshadweep, 
Kavaçati, iepresented by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
L akshddweep, Kavaratti, represented by its Director - 682 555 

8 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented 6y its Director-682555. 
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ell- 

Lakshadwep Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

Revenue Su1 Divisional Officer, Kavaratti Island - 682 555 

11 	Sub Divisional Officer, Amini Island - 682 554 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

13 	akshadweep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Iwqp) Panchayat, Kalpeni island, represented by its 
Executive Officer - 682 551. 

Village (Dv'eei)Panchayat, Kavaratti Island, represented by its 
Executive Officer 682 555. 

Village (Dweep) Panchayat, Amini Island, 
representedby itsIxccutive Officer - 682 554. 

Village (wep) Panchayat, 
lKadarnth Island, represented by its 
Execdtiv4e Officer - 682 553 

Vi1lag(Dwep)Panchayat, 
Androthisland, repTesented by its 
Executive QThcr 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/2013 

1. 	1-lussain, Sb Aboosala, 
Saranappada (Konchukakada) House, 
Agat.h,resent.ly working as Cleaner, 
RGSFTIdpital, Agatti. 

2, 	S h u k oor sib late Kidave, 
Pakrurnupanda I-louse, Agathi, 
Presently wqrking as Cleaner, 
ROS HopitaI, Agatti. 

3. 	Latheel', S/Attakcya, 
Ka1kandiyd• HOuse, Agathi, 
Presêhtly 'kingas Cleaner, 
ROS Hospital, Agatti 

v 	'p 
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 Harneedath, Dio Koyassan, 

Aynepara l-loi.ise, Agathi, 
Presently working as Cleaner, 
ROS 1-lospital,Agatti. 

 Subaida, D/.(Mohamed, 
Kulalioda Hduse, Agathi, 
Piesent1 	working as Cleaner, 
RGS :HopitãI, Agatti. 

 1 Tajara, D/o late Hydei', 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-Iospital,Agatti. 

 Sheemabi, D/o late Sharhsuddeen, 
Beepapada I-louse, Agathi, 
Presently wdrking as Cleaner, 
RGS 1-1ospital, Agatti. 

 Abida,.Dio Fameed, 
Makkächbda House, Agathi, 
Preserifly working as Cleaner, 
ROS Hospital, Agatti. 

 Sulalkla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

 Sulain,S/bHarnza 
Ka1uhthioda I-louse, Agathi, 
Pi eseiI'  woking as Cleaner, 
RGSHspital., Agatti. 

11 Mahamood, S/o Koyassan, 
Arnpepa1Iy louse, Agathi, 
Present1' wo.king as Cleaner, 
RGS Hospital, Agatti. 

12. Saifulla, S/p Abdurahirnan, 
MariyathodaHouse, Agathi, 
Presentl'wôking as Cleaner, 
RGSI:Ids.pital, Agatti. 

13 Abdi;rna, S/o late Harnza, 
M1lta1n Hquse, Agathi, 
Piesni1y working as Dhobi, 
RGS l-IospiVàt, Agatti. 
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14. Abdulker;S/o Ummer ;  
BiykL11'iodi House, Agathi, 
Pr ;ing as Dhobi, 
RGS I I0spita'1, Agatti 

15 Abdulla,S/oKhalid, 
Kandavar Gothi House, Agathi, 
Preentlidking as Cleaner,, 
RGS Hospital, Agatti 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

1. 1h.. Adrnmistatoi, 
Unioi1erritö,ry of Lakshadweep, 
Kavatatti 	682555 

2 Ihe (haiipcison, 
Village (Dweep) Panchayat, 
Agatti island, Union Territory of Lakshadweep 682553 

3. The MedicalOificer in charge, 
Comr.iIity.liealth Centre, Agatti Island, 
Union [ciiit.oiy oil akshadweep 682553 	 Respondents 

(By Advocate Sii S. Radhakrishnan (Rl&3)) 

59 OA 39312013 

1. C Mu1li1oyaaged 44 years, 
Sb 	Siiaj,Chekiieyarnrnakada House, 
Kadanat, Skilled Labourer, 
Office 01 the Assistant Engineer Electi teal, 
EecfticàlSiTh Division, Kadarnat. 

2 K. P Jalaluddeen aged 41 years, 
Sb 	Hameed Madkinachetta, Kattipura House, 
SkilILd labourer, 
Offic 	o'fthe Assistant Engineer Electrical, 
Flectncal Skib Division, Kadarnal. 

3 K P 1ahsh, aged 3 l'years,.S/o late Nallakoya 
KunhipanddI house, Kadarnat, Skilled Labourer, 
Office df 1th.e Assistant Engineei Electrical, 
Electi icl Su 	Division, Kadarnat 

4 B. M. Asadulla, aged 42 yeats, So Harneed Melachetta, 

S 



• 
• 	 B i ivoimadHouse, Kadamät,. Skilled Labbure, 

Oflcc oi,thc \ssistant Engineer Electrical, 
Electrical Sub Division, Kadamat. 

5. 	K.P. Künhikôya, aged 41 years, S/o late Hássainar, 
KeelacherryHOuse, Kadamat, Skilled Labourer, 
Offi cë bf.the  Assistant Engineer, Electrical, 
Electrical Sub Division, Kadarnat, 	 Applicants 

(By Advocate:Sri. R. Sreeraj) 

1. 	The Adminislrator, 
UnionTerritory of Lakshadweep, 
Kavaratti-6825 55. 

2. 	The DirectorofPanchayat, 
Department 6 fPanchayat, 
Administrati of Union Territory of Lakshadweep, 
Kavaratti- 682 55. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

4. 	The Asistant Engineer, Electrical, 
Electrical Sub Division, Kadamat-682 556. 

5 	1 hehau pci son, 
VilY'ge 1teep Panchayat, Kadarnat 682 556 

(By Advocate Sri Radhaishnan(R1 4)) 

60. OA 3 9 /2 (Ii 3 

UP. Jama.ltp CO. Koyamma, aged 39 years 
woi 1<1 ng as Skilled Laboui ei, 
Anhinal. l-lubandry Unit, 
Union I eji itoly fLakshadweep, Kalpeni-682 557 
and icsidingt Umpiampappada House, 
Kipeiftis1aiiid-682 557. 

• T..1ui1 	S/o late M.K. Hamzakoya, aged 43 years 
woi king as Skilled Labourer, 
AninàiIasbdndry Unit, 
UnibnTeritbry of Lakshadweep, Kalpeni-682 557 
and riding at Thithiyapada House, 
Kalpeni Jslarid-682 557. 

M. l-l.yer, S/b late M.K. Yousef, aged 43.years 
- 	worluazas Casual Labourer, 



Animal I-1us'andiy Unit, 

m l 	
S 

Union Tertitory ofLakshadweep, Kalpeni-682 557 
and residing at' Manchiyanarn House, 
Kalpeni lslar'id-682 557 

ri 
	

K 0 Mohamned Ibr'iu Jaffer, S/a K P Sayed, aged 44 
years; \ drkii' as Casual Labourer, 
Anii'a'1 I lusbahdry  Unit, 
UiiQi ...I•.ritdy of Lakshadweep,  Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kalpeni' Ilahd682 557. 

M.K. Naseer, S/a P.Cheriyakoya, aged 33 years 
working as çaual Labourer, 
Aniftial Husbandry Unit,. 
Union:. Territiy of Lakshadweep, Kalpeni-682 557 
and resid:ing.tMaImikakKada House, ., . 
Kalpeni Is1rid-682 55.7: 

6. 	M. Kalam, S/oM.C. Muthukoya, aged 34 years 
woikin.g as asuaI Labourer, 	. 
Animal: ITLuS andry . Unit,' 
Unbn Tei ritol y of Lakshadweep, Kalpeni-682 557 
ansidin t Maral House, 
lKiiéiii lsld-682 557. 

7 
	

K.K.\)Ibhadined Rafeeque, S/a V.K. Kojankoya, aged 45 
yea wo. kirig as Casual Labourer, 

Animal 1-lusbandry -Unit, 
UnioftTerritry,  of Lakshadweep, Kalpeni-682 557 
ancre.sidin,t Kandamkalam House, 
Ka1eri.ls1ad-682557; 

N. 
	Xu'04.6 :" S,/o late M.C. Ahmedkunji, aged 47 years 

wOi-asuaI Labourer, 
AnirhaiHusbandiy Unit, 
Uni9n Tedtdiy of Lakshadweep, Kalpeni-682 557 
and resingt Matal House, Kalpeni Island-682 557 

K.. .1-bdu-1 -S1-an, S/O P. Assainar, aged 39 years 
woiking.a Casual Labourer, 
Ah-irnal Huslandry: Unit .. 	. 
UhiOn-Territr,', of:Làkshadweep, Kalpeni-682 557 
and resLjing t .Kakatchiyoda I-louse, 
Kapeni I'slarid-682 557. 

1i 
	

P . 	hafa, .S/o, late S ayedmuhammedkoya,' 
ciged47eais, woiking as Casual Labourcr, 
Anini -usbandiy Unit, 



- 	- 
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The.dninisrator, 
Unior 1 ci' itiy of L akshadweep, 
Ka y àr.tI68:555 

The D.inctorOf Panchayat, 
Department 0 fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti68255, 	 Respondents 

(By Advocac: Sri S. Radiakrishnan) 

62. OA 400/2013 

T.P. Sirj, agd 44 years,.S/o M. Subair, 
PuthiyPanaam House, Agatti Island, 
UniQn Tcrrit • r' of Lakshadweep. 

Noushàd Ali aged 32 years, S/o U. Sabjan, 
KeeftSaramiTiaPada House, Agatti Island,. 
Union Territpry of Lakshadweep. 

M.I. Abdul Naer, aged 28 years, S/o M. Abdul Rahiman, 
Me!L1opi House, Agatti Island, 
UrnTerritory ofLakshadweep. 

T.':ihai:id:aged 30 years, S/o Kidave, 
M.e:1;11iano.Tse, Agatti Island, 
Union I uitoiy of L akshadweep 

K.C. Aidul:Shukoor, aged 38 years,.S/0 Kasmi, 
Kariyamachetti I-louse, Agatti Island, 
Union'!'crrit)ry of Lakshadweep. 

N4.P. Nindddin, aged 27 years, S/o.M. Abusala, 
Me'laputa 11use, Agatti island, 
Union thitry of Lakshadweep. 	 Applicants 

(By Advd:Sii N. Anilkumar) 

Veisus 

Th Adiiinis:&ator, 
Union Torritory of Lakshadweep, 
Kaaiàti..-6.25S I 

The Chairpeison, 
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Union Territoiy of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni Island-682 557. 

(By Advote. Si N: Unnikrishnan) 

Versus 

The Administrator, 
Union I erritory of Lakshadwep, 
Kavara[ti.-682555 

2. 	'['he Director of Panchayat, 
Department of Panchayat, 
Union TerritOry,  of Lakshadweep, 
Kavarafli,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union I rritory of Lakshadweep, 
Kavaitti,-6;82555 

4 	The Vciciinaiy Assistant Surgeon, 
Villágè Dweep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

sai'n64 .Abid.;:S/o Yusuf, aged 40 years, 
Cheiyaf1na1!a1a 1-louse, Kadamat, 
I Ie1 	itrict Pane hayat, Kadamat. 

Abdul Shukobr, S/o Sayed Au, aged 41 years, 
U kkayachett. I-louse, Kadamat, 
Bus I)river, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keerti Mahal House, Kadarnat, 
I-Ie]pe bistrict Panchayat,Kadamat. 

(By Advoa: Sri R. Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 

/ 



1• 
Village (Dweep) Panchayat, 
Agatti Island, Union '1 en itory of Lakshadweep 682553 

3 	The f mp!oyment Oficei, Kavaiatti, 
Union Territory of Lakshadweep-68255:l 

4 ..The Director of .Panchayat, 
Department of Panëhayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive officer/Special Officer, 
Village (Dweep) Panchayat, 

Union Territory of Lakshadweep-682553. Agatti Island,  

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen A.K., 
S/o Cherikoya K, a.ged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Ve i's us 

I. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The i)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 



P-j 
4. 	The Director, 

Department of Science & Tehnology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate S: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Unioh Territory of Lakshadweep, 
Kavaratti.-682555 

Director of. Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayát, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 
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The Administrator, 
Union Territory of LakshadWep, 
Kavaratti-682555, 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

[)iréctor oiPanchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years,,S/o Basha  A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Urnilla T.P., aged 54 years, Dbo Khader, 
Thekki lappura I-louse, Agatti. 

Ummer C.K., aged 54 years, S/o AiifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years; S/o Hamza, 
Thoppumpadi House, Agatti. 

RespOndents 
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Saromrna M., aged 39 years, D/OHamza, 
Man yathoda I-louse, Agatti. 

Ashraf AK., aged 42 years, S/o Aharned M., 
Achan Kuttiybda House, Agtti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roul lammada I-louse, Agatti. 

Shaftahi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I . 	The Administrator, 
Administration, of the Union Territory of Lakshadweep, 
Kavaratti-68255.. 

Directorof Panchayats, 
Department of Panchayats, 
Administration olthe Union Territory of Lakshadweep, 
Kavaratti682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan 

67. 	OA 4441/2013 

Aboosalih, S/o Ràsheed Koya, 
Padalapura, Kiltan lslàrtd.. 
Union Territory of takshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu .Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



f: 
 The Director ofPanchayat, 

Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555; 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of i.akshadweep, Pin-682558. 

 The Executive Officer, 
Village (Dweep)Panchayat, 
Kiltan island, 
Union Territory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

 i1ameedK., S/o Abdul Rahrnan, aged 36 years, 
Keelazillarn 1-1) Kiltan Island. 
Union Territory of :Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saleem K., S/o Badar K, aged 28 years, 
Kutiukum (I-i) Ki Itan Island, 
Union Territory of Lakshadweep. 
Workftig as Casual labouier in 
Lakshhdweep Building Development 1oard, Kiltan. 

 Flisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (,i'l) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Laksliadweep Building Development Board, Kiltan. 

 Ponkutti, S/o Pookoya, aged 4.8 years, 
Sui'ambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iig as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 Applicants 

0 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy! Daniel) 

Versus 

The Administrator,. 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Pnchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Del:)artment of Panchayat, Kavaratti. 	 Respondents 

(lay Advocate: Mr. S.,Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o, Sayed Koya 
Madapally 1-louse 
Chctlat lslançl. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of.the Union Territory 
of Lakhadweep, Kavaratti —682 555. 

The Director (Services) 
Adnin istratidñ of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

Department of Scence and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) . 

70. OA 492/2013 



I,  
K. Busha .Begum, W/o Rakeem, 
Aged 27 yers, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal l-1usb:ndry Unit, Amini, 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. l-Iainarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union 'lerritory of Lakshadweep, 
Kavara.tti Island, Pin- 68255. 

2. 	The Diector of Panchayat, 
Deparpiëñt ofPanchayat, 
Union Territory of Lakshadweep, 
Kavar.tti Island- Pin- 682555. 

J. 	The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

4. 	'[he Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71.. . OA 499/2013 

Rahmath Beegum Keelakunnikkarn, 
W/o. Mohammed BK, 
Data Entry Operator (MçNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunniklam I-louse, 
Kadamat Island 
Union 'lerntory of Lakshadweep, PIN —682556. 

2. 	Mohamiied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry OperatQr (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island, 



102- 

Union Territory of Lakshadwep., PIN - 682 556.. 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(DepaPtment of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employfrient.Guarantee Act, 

Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoiidents 

(By Advocate Mr. S. Radhakrish.n .an ) 

72. OA5O7±.QQ3  

Muthu.Koya K 
Casual:Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Arnini Island, Union Territory of Lakshadweep 

in - 682 552 	 Applicant 

(By Advocate: Mr,TCG Swamy) 

H 	Versus 

The Ad,nistrator 
Union.Thritory of Lakshadweep 
Lakshadweep Administration 

Kayartti. —  682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Pancha5'ats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini island, 
Union 'lerritory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 5.55 	 . 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan.(Rl-3,5&6) 

73. 	O.A.No.509/2013 

I. 	[Vialeeha Beeguni K.C. 
DIo. Indeen Kandilath 
Kaval çhetta I-louse, Androth. 

Shahida Beegum K. 
D/o. l'iamzakoya 
Kandlath I-louse, Androth. 

S.ubaidaN4. 	. 
D/o. Kidave U.K 
Makkct I-louse, Androth. 

Ayshai3egum P.V.K. 
Dio. Yakoob P.K 
Puthiy;.entamveIi Kad 
Androth.. 

Rahmath Beegum K 
D/o. 1-Iamzakoya P.P 
Kunhali 1-louse, Androth. 

Thahira L. 
D/o. Scethi Nallal 
Lavanakal I-louse 
Andioth. 

Subaid. A. 
D/o. Sàyed Mohamrhed M. 



1oit 

Aliyathara 1-louse, Androth. 

8 
	

F'athimathu Suhurabi P.V.K 
DIo. N4aj.eed P.V.K 
Pentanjc1i Kad, Androth. 

9 
	

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandi1th House, Androth. 

kaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsab1 P.U.P 
DIo. Fäkarukdheen K. Cheriyadam 
U mmathabiyapura I-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Vesis 

The Administrator, 
Admin itration of the Union Territory 
of Laks1adweep., Kavarathi - 682 555. 

2 	Duectde of Industries 
Union irritory of Lakshadweep 
Kavaràthi, represented by the 
Director of Industries - 682 555. 

n 

Applicants 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi. S. Radhakrishnan) 

74. OA 510/2013 

ldaseen'a;@ 1-laseenabi Therakkal 
'I herakkal I-louse, Kadamath 
Data BLy OperatoT 
Vil1agweep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr. R.Sreeraj) 



I 
\/ersus 

1 . 	The Administrator 
Union Territory of Iakshaclweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayth 
Kadamat - 682 556 

The District Piogramme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

K,V.Naseer 
Kodavalappu House, Kiltan 
Cook, Governmnt Senior Secondary School 
Kiltan 

K,P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

V rs U5 

The Administrator 
Union Territory of Lakshadweep 
Kavarani - 682 555 

2. 	The l)irector of Panchayath 



--;--,-. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Seconday School 
Kiltan 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnar (R-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamati Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adarnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K adam ath 
Residing at Kunnumpura 
Kadamath Island 



I 
ljmmer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

I-IidayathullaP 
Cook, Government J.B.SchoOl 
Kadamath 
Residing at Kadamath Is1aid 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
,Kadarnath 
Residing at Kadamath Island 

9. 	Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehu Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadarnath Island 

10, Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

11. 	JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 	I. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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Government J B School 
Kadamath - 682 556 

4. 	The Principal 
J awaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Go\/ernment Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

\/ahida 
Marikilarn I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi House, Kavaratti. 



• 	I 
 Muhainmed Salih 

Aynepura House, Kavarttj,. 

 Fareeda Beegam 
Molokepura House, Kavaraiti. 

 Saleem 
Pallicham House, Kavaratti. 

 Bamban 
Nambicham House, Kavaratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

10, Nafeesathbi 
Poodiyam House, Kavaratti. 

 Jamaliyath 
Thirinipura House, Kavtti. 

 Fazeela Beegum 
Kannipura 1-louse, Kavanatti. 

 Ummer 
Thirinikad House, Kavatátti. 

 Firozkan 
Athnachammada House, Kavaratti, 

 Jaffer 
Mariki lam House, Kavatatti. 

 Amanulla, 
Mela 111am House, Kavatti. 

 Sirajudheen 
Molokepura House, Kaväratti. 

 Hiyasudheen 
Chamayathapura 1-Iouse ; Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kàvaratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



- 	 S 
Ashik 
Puthiya Al ikorn House, Kavaratti. 

Muhammed Musthafa., 
Achadapurakatt House, Ardrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar F-Iussain 
Beeranthoda House, Kav.rãtti. 

Muhsin 
Beeranthoda House, Ka'aratti. 

Rauf 
Chetti pura House, Kavaratti. 

1-lazarath 
Chungam House, Kavarätti 

Khalid 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Uni2n Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniorFerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555: 

Director olAnimal Husbandry 
Department of Animal Husbandry 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panch'àth Kavaratti Island 
i'epresented by its Executive Officer, 



O 	 1• 

Pin-682554 	 I. 

(By Advocate: Mr.S.Radhakrihin) 

79. OA 582/2013 

.1. 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegurn 
Cook, G,H.S Kadmat 	H 
Residing at Melachetta -1aij umakudi. 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Respondents 

Applicants 

The Administrator 
Union Territory of Lakhad weep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Library and 1nforn'ation Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan :MáIid 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/d. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakad\eep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakhadweep, represented by the 

Administrator, Kavaratti Islnd, Pin - 682 555. 

The Director of Panchath, Union Territory of Lakshadweep, 

/: 	 V 



Kavaiatti Island, Pi - 682 555. 

The Chairperson, Village (Dweep) Panchayat.h, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin —682 558. 

The l.ibrary and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	.: . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5 )] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. I-Iamzath, 
Sara Manzil House, Agatti 	 . 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats," 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department ofEducatiOn.,.Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
'represented by its Director -'682 555. 

Village (Dweep) Pänchà'at, 
Agatti Island, represent'd by its Executive Officer, 
682 554. 	 1 	 : 	 Respondents 

(By Advocate: Sri S. Radhakrihnan) 	' 

82. 	OA 635/2013 	. 	. 

I. 	Fathahudheen K.P., aged. 40 years Sb. Sayed Muhammed Koya, 
Kattampal Ii House, Agti. 

2. 	Younis, aged 31 years 5/0 Abdulla, Maiiyathoda House, 



Agatti. 

K.M. Shahida, aged 4O.yeaer, D/o.:Kasmi, Kuttiyarn 
Mukriyoda House, Agatti. 

K.M. Amiria, aged 46 years/o. Abdul Rahman, 
Kuttiyam Mukriyoda House; Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh);• 

Yersus 

The Administrator, 
Administration of the Unioh Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services; 
Directorate of Health Services, 
Kavaratti 682 555. 

Medical Officer in charge,.: ., 

Community Health Centre,Agatti 682 553. 

Medical Officer in Chrge,Rj.v.'Qand)?) Specia)y Hospta, 
Agatti - 682 553. 	. 

Village (Dweep) Panchayät.,Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishian) 

83. OA 791/2013 	 T 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UniotiTefritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats,  
Department of Panchayat 
Administration of UnionTerritory of Lakshadweep, 
Kavaratti - 682 554. 



: 
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Project Manager, Desiccaté 	ôconut Powder Unit, 
Lak shadweep Development ç'bppration Ltd., 
Agatti, Kavaratti —682 554.; 

ri 
	

The Deputy Director (Adnn.), Lakshadweep Development 
Corporation, Kavaratti - 6g2 554 

5. 	\'illage (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553, 	 Respondents 

(By Advocate: Sri S. Radhaishn) 

84. OA 82212013 

B.P. Navas, Aged 27 yeats, S/o. Kasmi M.P., 
Valiyapura House, Kilthan Island P.O. 
U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Applicant 

1 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	H; 
Department of Panchayat, .. 
Administration of UT of Laksha•dweep, 
Kavaratti —682 555. 

The Principal, Government.Higher Secondary School, 
Kilthan kiand - 682 556. ........ 	 Respondents 

85. OA 880/2013 	. 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshdwee- 682 558 

	
Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

V e rs us 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island - 682 555 . 



Director ofPanchayath 
Union Territory of Lakshdweep 
Kavaratti Island - 682 555, 

The Senior Administrative Officer 
Educati on (District Parichaiath) 
Union Territory of Lakshâdweep 
Kavàratti Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Kiltáhisland 
Union Territory of Lakshadweep 682 558 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

86. 0A898/2013 

K.C.Abdu! Khader 	:1!. 
Kulikaraya Chetta Houè. 
Chetlat Island 
Union Territory of Lakshdw 	682 554 	 Applicant 

(By Advocate: Mr.Shabu Sreedaian)i 

Versus 

Union Territory of LakshMWeeip represented 
by the Administrator 	fl l H1 

Kavaratti Island - 62 555. 

The Director of Panchaàthi:.i 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath). 
Union Territory of L.aks.Iiadweep 
Kavaratti Island - 682  

The Principal 	 :. 
Government Senior Secbndary School 
District Panchayat, Chetlàt Island 
Union Territory oiLkshàdweep 682 554 	 Respondents 

(By Advocate: f\4r. S.Radhakrishnan) 



- 

87. OA 904/2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 
Administration of the Union territory of Lakshadweep 
Kavarattj - 682 555 

Applicant 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural dvelopment) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan)• 

88. QA 905/2013 

1, 

 

Abdul Khader C. 
Chekkiriyammada House 
Agatti Island 

2. 	Buar Jamhar T.P 
Thekiapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UnionTerritory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut POwder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682 555 

The Deputy Direct6r (dñn) 
Lakshadweep Developthent Corporation 
Kavaratti —682 555 

Village (Dweep) Panchayath 
Agatti Island representdb' its 
Executive Officer - 6S2..53. 

ri 

(By Advocate: Mr.S.Radhak.ishnan) 

89. OA 939/2.0 13 

Safiyullah K.C. . 
Kuttiyachada I-louse 
Kalpeni Island 	: 

Saifulla M.I 	. 
Me!aillarn I-louse 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyarnmada Ijouse 
Kalpeni Island 

KidaveK.Q 
Kakkachiyoda House 
Kalpeni House 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

	

2: 	Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

	

3. 	Lakshadweep BuildingDeve1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

Applicants 



H 

The Technical Officer 
Lakshadweep Building Development Board S  

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla' 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director oPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Applicants 
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5. 	Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer -.682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at 'Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Moharnrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residingat Pällath House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

App! icants 



• 	
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S .Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

Respondents 

App! i cant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector. 
Agricultural Departthent, Kalpeni 
Kunnarnkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed IqbalKPV 
Internal inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
UniOd Territory of Lakshadweep 



3. 	Fareeda Beeurn P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli I-louse 
Ka1peri Island 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali,. 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. l-iariraj M.R) 

Versus 

The 	ion of India 
Represented by the Secretary to 
Goverhment of India, 
Mihistry of Home Affairs 
New Delhi - 110001. 

Applicants 

Respondents 

App! icant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Uonble Mrjustice A.K.Bashcer, Memberjj1 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This prOcess has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 510 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the &ake of convenience, these cases are 

categorized as 'Panchayath and Non-Panchayath". 

2. 	The common grievance ot all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their scrvics. In the case of a 

l'ew others who have ben retrencheçl on completion ol the period of engagement, 

the prayer is for issuAa,  direction to re-engage them. 



c2.3 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are e'ntitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Vi llage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. iVaderkoya and others 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged 	by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these case§ is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited .our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Urnadevi and Others - 
(2006) 45CC I. 

State of Rajasihcin Vs. Dava Lal - (2011) 2 SCC 429 



• 
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Satya Pralt'ash and Others Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs..Dayanand and Others - (2008) 10 5CC 1. 

R.N.Nanjundappa Vs. 7T : Thirnmiah— (1972) 1 SCC 409. 

Jeemon Vi?. Vs. State of Kerala - 2012 (1) KfIC 397. 

State of Kerala Vs. Va/sanima -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/201 3 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of serviceto their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 

0 



has been gOing on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for sveral years as. a matter of routine. 

Apparently it is a case of Hobsons choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed, But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a lan.,niark judgment on the subject of 

"irregular" or "illegal" appointments in public, employment. The five judge 

Bench had dealt with• 'issues relating to' absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recryi ,ted and continued for long in public 

employment dehors the constitutipiaI scheme of public, employment. The 

Apex Court exhorted all the High Courts not :to issue directions for 

absorption or regularization . unless the rcruitment itself was made 

regularly or in terms of the constiutioial scheme. While issuing the above 

direction, their Lordships reiterated that it nust be insisted that the States 

must make only regular .recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions se .eking eI1ployrnent and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointn'ens Of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for ,  10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit  in the light of the principles settled by 

the Apex Court in the cases in S. V.Naraya.nappa All? 1967 SC 1071: 

1?.N,Naniundappa (1972) 1 SCC 409 & L.iVNagarajan (1979) 4 8CC 

507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dciyanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC L&S, 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fr not scrupuiously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (l-Iarminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he1d  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



In Nanjundappa (Supra), the Apex COurt had held thus:- 

J/'the appointment itself is in infraction of the rules or if it is in 

violalion of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act whIch 

is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 

10 the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. it 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains' that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of thrn have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual reqUirement of employees in various 

departmepts under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

	

17. 	Learned counsel for the respondents has submitted before us that  the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Pànchayath Cases 

	

8. 	In the other bunch of 80 Original Applications, in which the 

applicants.have been engaged by Village (Dweep) Panchayats orDistrict 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

	

1 9; 	In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 

I 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, 	it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep, Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 .nd prescribe it prospectively to the Panchayais for granting 
temporary status to casucil labourers as per the parameters of the 
schèthe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

c). From the date of issue of these orders and until the Lakshadweep 
Admiiisiration prescribes the scheme to the Pancha pats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the. regular vacancies in Group D which would be kept reserved for 
the regularizarion of the casual workers under the scheme. 

(d) NO casual workers, including the applicants, who are in the 
service of the Panchayatson the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status (f eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications N6.1297 &'218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully peru'sed the pleädins and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the I.land Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Cotncil might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/icales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by (lie adminisiraiio/i'and that would /na/ce all 
the d(ference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha,yat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dail,v rated 
wages to the unemployed local persons.................. 

Neither the Panchayal authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
prevent misapplication of funds granted, to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.57111998 were also dismissed by a common order following the 

decision mentioned supra. This order was also con firmed by the High 

Court in O.P.No,35 16412001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service, of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe ii 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any I

appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jiill within the jurisdic! ion of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of woik falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200I stands set aside, 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is 	fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers., 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagernents/retrenchrnents also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan,2ind 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243j of the 21 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that, the Panchayats are vested with thç right 

and authority to "hire and fire" employees. l-Iowever, it is conceded that 

the Village (Dweep) Panchayats.have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases, have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases', contends that once the Administration sanctions 'Grant-in-Aid, it is 

for 	the 	Panchayat 	to 	execute the various works 	like road 

construction/repair/maintenance, water supply, drainage, local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after-the introduction  of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter. V (a) of the Industrial Disputes Act and that their 

services cannot be dispçnsed with arbitrarily. it is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118, The learned counsel points out that some of the applicants in OA 

394/2013 have been working. since .1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 

I 
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30. When these cases had come up for consideration before a Siig!e 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some, of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41/1  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under:- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial . 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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(d) Those who come under the MGNRGS scheme 

(a) 	Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged, under the M'GNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit Of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, her giving them a notice of two 
weeks before disengagement 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before,the 
next date of hearing and confirmation given on the next date of 
hearing." 	. 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced th threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to relyon the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606)2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole withoit any 

demur or protest. These peole cannot, aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

F-Iowever, going by the caena, of decisions referred to above, it cannot, he 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes e trmely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island 

We refrain from issuing any other directions since, in our viçw, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these: employees, who have been toiling 

for years together on 'casual basis, with utmost compaasiOn, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitiietlt. 

OrigInal Application Nos, 212, 266, 268, 2991  3251  347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordeçs in force as on today shall remain extended till 

April4,2014. I 
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